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NEFA Enquiry
SHRIB. D. KHOBARAGADE: It should be
placed, Sir.

MR. CHAIRMAN: 1 took that into
consideration, Mr. Prime Minister. You were
ready, you have shown your readiness to place
the paper on the Table. But I am not asking
you to lay the paper on the Table because I do
not wish to create a precedent. I want to be
guided by this Rule.

SHRI A. B. VAJPAYEE: May I submit? Is
it a healthy precedent to refer in the
Government's reply to a party's report? Is it a
healthy precedent?

MR. CHAIRMAN: I will not discuss it
now, please. That is the end of this discussion.
I have allowed a much fuller discussion than
was ever perhaps, allowed on a question like
that.

(Shri M. N. Govindan Nair stood up)

I will not allow any further discussion on this.
We are now passing on to the next item on
the Order Paper.
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ALLOTMENT OF TIME FOR CONSI-
DERATION OF MOTION RE. STATE-
MENTS ONTHE NEFA ENQUIRY
AND ON 'OUR DEFENCE
PREPAREDNESS'

MR. CHAIRMAN: I have to inform
Members that under Rule 153 of the Rules of
Procedure and Conduct of Business in the
Rajya Sabha, 1 have allotted one day for the
consideration of the motion regarding the
statements on the NEFA Enquiry and on
'Our Defence Preparedness'.

t[ ] Hindi translation.
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MOTION RE STATEMENT ON THE
NEFA ENQUIRY AND ON '‘OUR
DEFENCE PREPAREDNESS'
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SHRI A. D. MANI (Madhya Pradesh) : Mr.
Chairman, I have the honour to move:

"That the statements on the NEFA
Enquiry and on 'Our Defence Preparedness'
made in the Rajya Sabha on the 2nd and
9th September, 1963, respectively, be taken
into consideration.”

Sir, a very grave responsibility rests upon
those who take part in the discussion on this
motion and the responsibility is that nothing
should be said in the course of the debate
which will weaken the morale of the jawans
and hurt their feelings. I on this side of the
House—and I am sure everybody in this
House—fully believe that the jawans have
done a splendid job of work. We are proud of
the Indian Army. The Indian Army has been
one of the finest armies of the world and has
crowned itself with distinction in many
theatres of war. We grant all that, we are not
going to say a word about the jawans. I would
have been glad if the Report had been
captioned not as "the Report on the NEFA
reverses." It is not the army which has
sustained reverses in NEFA or, for that matter,
in any theatre of war, but it is the reverses of
certain foreign policies which we have
followed in our country and the failure of our
whole defence policy which is reflected in the
Report.

Sir, I am not interested in holding post-
mortems or inquests. But a post-mortem is
called for when the situation points out to the
need of avoiding in future mistakes of the
kind that have happened in the past. If I refer
to some of the statements made in the past, it
is only to highlight the point that whatever
might have happened in the past, we should
not commit the same mistakes in the future.
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Sir, I have an objection to the kind of
enquiry which has been conducted. There
have been demands that there should be a
fresh enquiry. I do not believe that much -
public purpose can .be served by holding a de
novo enquiry. My criticism of the method of
enquiry which has been adopted is that this
enquiry confined itself to written statements
submitted to it. I may inform the Defence
Minister that this is not the first time that a
military enquiry has ben conducted by a
democratic country. During the years of the
First "World War, there was a failure of the
British armies in the Dardanelles and
Gallipoli, and a full-fledged commission of
enquiry was appointed to take evidence. When
General Mac Arthur was dismissed, a
committee was appointed by the Senate and
that committee examined not only the General
"but also the Secretary of State for Defence.
Oral evidence was also taken before this
committed.

SHRI AKBAR ALI KHAN (Andhra
Pradesh): In both the cases the danger had
ended and the wars had finished.

SHRI A. D. MANI: My point is this. The
report was published in the United States in
full. It has not been published here. But what I
am saying is that this Committee would have
had greater information if persons concerned
had been allowed to be examined in camera. I
am told—do not know how far it is correct—
that LI Gen. Kaul was not prepared to tome
forward before the “Enquiry Committee to be
examined orally. The question of military pro-
tocol seems to have arisen, for example,
Whether a Lt. General should appear before a
Brigadier as Brig. Bhagat was on the
Committee. I do not know how far these facts
are true. But I would like the Minister to make
a statement on the subject at least to dispel
public misgivings.
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and on 'Our
Defence Preparedness’
THE MINISTER ofF DEFENCE (SHR1 Y. B.
CHAVAN): May I tell the hon. House that
really speaking Lt. Gen. Kaul did offer and he
did make a statement before the Committee.
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SHRIA. D. MANI:
asked in this House
a written statement.
know

A question was
and there was
So far as we

SHRI'Y. B. CHAVAN: Certainly he offered.
There was, really speaking, no question of
oral examination by the Committee. The
Committee never demanded that.

SHRI A. D. MANI: T would have liked the
Committee to examine the former Defence
Minister who was responsible for the Defence
policy. In the United States, in the MacArthur
case, Dean Acheson, who was then Secretary
of States, was also examined. Nothing is lost
by an examination of witnesses so that we
may have a proper appraisal of facts. The
Secretary of State holds a very important
portfolio. He holds the rank of a Minister as
far as we are concerned. There is no
parliamentary democracy in the United States,
we know that. But he was the principal
Secretary of State, and he was examined.

Sir, I would, however, like to congratulate
the Defence Minister on at least laying this
statement on the Table of the House. This is
the first time in many years when the Govern-
ment have made, what it called, a fairly, frank
appraisal of their own failures and
shortcomings. It is a very significant advance
in parliamentary practice that the Government
should have given so much of information on
Defence as they have done in these two
reports. We are grateful to Mr. Chavan for the
statement that he has made.

Sir, paragraph 9 of the statement on
N.E.F.A. reverses says:

"It is admitted that the training of our
troops did not have orientation towards
operations uis-a Vis the



Statements on the
NEFA Enquiry

[Shri A. D. Mani.] particular terrain in
which the troops had to operate. Our train-
ing of the troops did not have a slant for a
war being launched by China. Thus our
troops had no requisite knowledge of the
Chinese tactics and ways of war, their
weapons."
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I do not know, Sir, whether the statement
contained in paragraph 9 is correct. General
Thimayya served as India's Member on the
Korean Commission. The Korean theatre of
war was an excellent demonstration of
Chinese massive tactics and it also gave a
demonstration of the weapons that they made
use of, particularly mortars. Our General had
no knowledge of Chinese tactics.

Further, it would not be correct to say that
the Government did not have a slant of war
with China. Sir, we take Government
statements made in the two Houses of
Parliament as firm, clear indications of their
policy. The Prime Minister speaking in the
Lok Sabha on November 28, 1961 that is, one
year before the hostilities broke out, said:

"The frontier in N.E.F.A. became a live
frontier. We realised that this frontier had
become important and so we planned to
build communications. We are building
roads and the border has been relatively a
well-defended border."

In other words, thd Prime Minister knew as
far back as 1961 that NEFA was going to be a
vulnerable area and was likely to be a scene
of invasion and, therefore, he had taken steps
to protect it.

Later, he also made a statement on August
22, 1962 in this House, I believe, wherein he
said that one, nlace which had been
adequately protected, more or less adequately,
was the NEFA frontier. And on November 8,
after the statement that the NEFA frontier was
well-protected, the Prime Minister addressed
the Lok Sabha where he said:
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"It is perfectly true that we were not
prepared to face two or three divisions of
the Chinese army descending upon our
Forces there. 1 was talking about
unprepared-ness, It is quite true, as I said,
that we were unprepared to meet * massive
invasion of two or three divisions."

Sir, I would very respectfully like to ask the
Prime Minister whether we in this House and
the Members of that House or not entitled to
regard the statements made by him and other
Ministers of the Government as serious policy
statements. When we were told that the NEFA
frontier was well-defended, that steps had been
taken to have a relatively well-defended
frontier, we expected that the troops would
have been prepared for emergencies. To come
forward later and say that we are thoroughly
unprepared means, in consequence” that the
earlier statements were not fully implemented.
This is a very serious matter because when the
Government makes a statement in Parliament,
we expected the Government to> implement
that.

Sir, while the Prime Minister in his
speeches had referred to the danger of an
invasion from China in NEFA and Ladakh,
and while he said that he came to know that it
was a live frontier when Tibet was occupied
by the Chinese, when he was making the
statements, our Defence Minister,, on the Tth
October, 1958, said at the United Nations
General  Assembly—*  very  important
statement—I would read it slowly:

"So far as we are aware, China presents
no menace to the internal stability of any
country. We are their closest neighbours.
This is not a testimonial meeting. But we
express the opinion that it presents no
menace to the stability of any country any
more than of the 8! nations represented in
this Assembly."

I do not want to use harsh words. But it is
almost in writing that Chin* was going to be
a very peaceful
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nation, that there was no danger of menace
from China. This statement, was made by the
Chief Delegate of the Indian Delegation to the
U.N. General Assembly on the 7th October,
1958. All this clearly shows that we did not
really take the Chinese menace seriously
whatever statements might have been made by
the Prime Minister or the Defence Minister on
this subject.
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Sir, we go to judge th, military
preparedness of a country on the basis of
actual performances. 1 have no doubt that the
former Defence Minister, Mr. Krishna
Menon, placed reliance on the production of
goods and ammunitions of war. I might be
critical of him on other points. But I think he
was the first

1963 ]
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Minister since independence who laid

sufficient stress on it. But there seems to have
been complete lank of co-ordination, also in
his own Ministry, when he was in charge of
the Ministry of Defence.

Sir, an unstarred question, No. 1668, was
asked in the other House on the 9th
September, 1963 which revealed the
following figures. I want the House to watch
how the figures of surrender go up as the
Chinese n.enace was deepening on the
frontiers. When the Chinese menace was
deepening on the frontiers we expected the
Government to spend more and more and
increase its preparations and strengthen our
defence. At that time more expenditure was
expected. Here is the comparative statement:

Year Sanctioned Amount P.rcentage
grant Actua's surrendered of
in crores surrender
Rs. Rs. Rs.
1957-58 316.55 306.53 10.02 3.2
195%-59 327-92 375.24 22 68 6.9
1959-60 312.17 294 .98 17.59 56
1967-61 339.22 311.03 28.17 8.3
1961-62 364 93 343 9 28.15 5.8
1962-63 532.34 479 97 32.37 6.1

You see, the percentage goes up as the
Chinese menace is threatening the security of
this country.

Now, some people may argue that those were
the years of deepening foreign exchange crisis
and the Government had to effect economies.
In the audit report on the 12Noow Defence
Services the Ministry of Defence does not
offer that explanation. They say (hat the
framing of Defence Estimates particularly in
regard to stores was beset with certain
difficulties. The Budget estimates were framed
on the basis of developments at that time.
During the course of the year either due to a

change in the policy or due to the rapid
changes in the supply officers which occurred
for a wvariety of reasons, the original
expectations were considerably altered. There
is no reference whatever to foreign exchange
difficulties. All that they say is that the
expenditure was tailored to meet the actual
requirements. I would like to ask seriously
whether the Government was aware that
China was going to be a great menace to us.
As 1 said earlier, it is the bankruptcy of the
policy of the Government in regard to China
rhat was responsible for the disasters which
descended on our armies and covered us with
humiliation. The Government, including every
Member of the Government and
particularly  the



5005 Statements on the

NEFA Enquiry
[Shri A. D. Mani.]

Minister for Defence, Shri V. K. Krishna
Menon, have got to bear a very heavy
responsibility for the debacle in NEFA which
has disgraced the very good record of the
Indian Army.

I would like to go to paragraph 12 of the
statement on the NEFA reverses where it says
that the enquiry revealed that proper
leadership is required. I do not want to quote
from the statement because that is mentioned
there. Now, whose leadership was required?
Not the Army Officers', not the big
Commanders', but it was the leadership of the
Defence Minister—of the former Defence
Minister—and it was the political leadership
of the Government of India that had failed.

AN. HON. MEMBER: May be the Corps
Commander.

SHRI A. D. MANIL: The Corps Com-
mander—I was going to mention that.

SHRI N. M. LINGAM (Madras): That was
beyond the terms of reference of the
enquiry—to  determine  the  political
responsibility. You are bringing in something
extraneous.

SHRI A. D. MANI: This is on the basis of
an abridged edition of the version of the
Report. I do not have what other facts have
been mentioned. I am entitled to draw any
inference unless you come and read out the
whole Report to me and say that my
information is unjustified.

SHRIN. M. LINGAM: We know the terms
of reference. How could they go beyond the
terms of reference?

MR. CHAIRMAN: Let the
continue.

SHRI A. D. MANI: I would like to say that
when it comes to the question of leadership,
General Kaul, whom I have had the honour of
knowing for several years and for whom I
have a great esteem, was sent as a Corps
Commander. He had Been

speaker
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battle in the Arakans in the Second World War
but he was not a battle tested veteran as other
persons were. Now, what does a Government,
which is alive to its responsibilities, do when
the country is faced with an invasion? They
send out the 'best General and the best soldier
to be the Corps Commander. The Defence
Minister, when there was a debate in this
House two years ago, defended his policy of
promoting people over the heads of senior
men and made a caustic reference to dead
man's shoes. He said: '"We must choose men of
capacity and promote them irrespective of
their seniority. General Kaul was one of those
promoted in that manner. The Prime Minister
paid fulsome tributes to him in the Lok Sabha.
He said that he was a brave man. I agree, he
was a brave man but he was not the officer to
be sent when the country was faced with
invasion and more than two divisions of
Chinese had descended on it.

The statement goes on in para 17 and says:

"The enquiry has also revealed the
practice that crept in higher army
formations of interfering in tactical details
even to the extent of detailing troops for
specified tasks."

There have been some kind of rumours
current in this country and these rumours are
bound to arise particularly when there is a veil
of secrecy covering all these operations. There
are persistent rumours that in regard to actual
battle operations in the NEFA, the decisions
were taken by the politicians, by the Defence
Minister and the Government and not by the
Army Commanders. The statement does not
make a mention of that but it mentions:

"The inquiry has also revealed the
practice that crept in higher army
formations of interfering in tactical details
even to the extent of detailing troops for
specified tasks."
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Now, I would like to ask the Defence Minister,
when he replies to the debate, whether the
decision to defend the Thag La Eidge with a
depleted and attenuated force was a decision
recommended by the Army Commanders or
was it taken politically? =~ The Prime Minister
left for Ceylon on 12th October. The country
was treated with the spectacle of the Leader of
thg Government going on«a goodwill visit
to a neighbouring country when the country
lay open to the forces of the Chinese.  The
Defence Minister went to New York to make
a speech. He did not go to New York like
Mr. T. T. Krishnamachari to get arms from the
U.S.A. He went there to make a speech
in the U.N. General Assembly as if nobody
else could have made that speech. I
have got heaps of quotations but I do
not  want to waste the time of the House to
show that the assessment of the Defence

[20 SEP. 1963 ]

Minister at that time was that only one
hundred Chinese entered the Kameng
Division. Later the Prime Minister said

'massive invasion' was there. Now, 1 would
like to ask: Who took all those decisions
when the Prime  Minister  announced on
12th October when he left for Ceylon that in
NEFA  the army had been asked to throw
the Chinese out? If there has been
interference of politicians in the military
operations and if directions had been
given to Military Commanders, is a
very unhealthy precedent.

it

The report makes reference to Military
Intelligence and admits very candidly that
Military Intelligence was not up-to-date. I
congratulate Mr. Chavan on the candour
with which he has placed that part of the
Report before the House. While Mr. Chavan
says that our Intelligence was not up-to-
date, We have the Prime Minister speaking
in the Lok Sabha on 10th December as
follows:

"Some reference was made to In-
telligence. It is difficult to judge
Intelligence S

That is true—
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". .. but I think that on the whole our

Intelligence has been first-class."

Which is  tirst-class and which is third-
class, I would like to know.
Toe DEPUTY MINISTER 1IN THE

MINISTRY ofF DEFENCE (SHrRi D. R.
CHAVAN) : I think the Prime Minister had in
mind Civil Intelligence.

SHRI A. D. MANI: I was coming to that matter
also. Which is first-class and which is third-
class? The Prima Minister is very fond of
referring  to other people's intelligence when
he replies to questions and makes statements
that he expected some of these gentlemen to
have better intelligence. I quite agree that many
of us have not been blessed by  Almighty

God with all the brains that the  Prime
Minister would expectinus but I would like
to ask him what kind of intelligence 1is this

which makes the ie Minister say afte, the
country had been invaded and disgraced, on
the 12th December, not earlier, when the
country haa been humiliated in the threatre

of war; what kind of intelligence the Prime
Minister was speaking about. It was plain to
all of us and the complaints  have been

made in the newspapers that the Intelligence

Services had failed. I would like to make
one suggestion to the Defence Minister. In the
matter  of Intelligence the old Fourth

Division and the Formations which took part in
World War II have had the requisite experience.
The Report mentions that the troops must have
battle experience. ~ Unless there is battle,
people do not know how to act in the face of a
battle. In regard to overhaul in the Military
Intelligence, I would like to request the
Government to explore the possibilities of both
the
Soviet Union as well as the U.S.A
we will make a request to both of them—to
help us in reorganising our Military
Intelligence Services. In regard to Military
Intelligence I heard— and I confess that I am
not au fait with all aspects of defence matters,
it is not possible for any individual to be so
unless he is connected with the
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[Shri A. D. Mani.] Government—that the
Director of Central Intelligence of Delhi had
complete control over the collection of
information from all parts of the country
including the border areas. If that were the
position, I would like to make a suggestion
that the Civil Intelligence works for a
different purpose and the Military Intelligence
works for a different purpose also. It is not
possible to get the best results from the C.I.B.,
the results that the army expects; and I would
suggest, therefore, that the collection of
Intelligence should be done separately by the
Military Authorities; otherwise this fantastic
mistake of the former Defence Minister
imagining that only 100 men had entered the
Kameng Division would not have occurred. I
would like to make a reference to the system
of training which has been described as good.
Here I would like to mention a series of three
articles which have been published by the
"Indian Round Table", brilliantly written
articles, a complete defence of the
Government of India's policy of defence in so
far as NEFA and Ladakh are concerned.
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SHRI A. B. VAJPAYEE (Uttar Pradesh) :
Who is the author of it?

SHRI A. D. MANI: Mr. Chavan. I don't
think Mr. Chavan would have written those
articles. I don't think the Prime Minister would
have written those articles. Who wrote those
articles? I have the reference here and 1 will
give these articles. These articles show access
to some of the most confidential and secret
tiles. The articles say that in Ladakh in 1960
there was only one infantry group
commanding the post. One article also shows
that in 1960 there was shortage of 3,000
officers. Members of Parliament are not told
these; but somebody who calls himself as
Indian Military Commentator, writes all this in
a magazine in England called the "Indian
Round TaDle". And there is an almost familiar
tone of persuasiveness underlying what-
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ever is said in these articles. When the

Defence Minister is keen on strengthening the
military intelligence, I would ask him to find
out who this Indian Military Commentator is
who has become a literary genius overnight. It
is a fair question to ask, and if there is a
military Intelligence, they have to find this
out.

These articles make out that there was
everything in the army, that the equipment
was first class, the only thing they lacked, it
says, was mortars. The Prime Minister also
said later that mortars were lacking. They said
that guns also were lacking.

SHRIN. M. LINGAM: The article mentions
all the shortcomings of the Indian Army at
that time.

SHRI A. D. MANI: When these things are
highlighted, they are very irritating.

SHRI N. M. LINGAM: Not irritating. It is a
factual presentation of the position.

SHRI A. D. MANI: With regard to the
manufacturing of ammunitions, in 1962 when
the danger was serious, the Audit Report
mentions that even the money sanctioned for
the manufacture of army ammunitions was not
fully spent, that 15-9 per cent and 20-207 per
cent were surrendered. When war was
descending on this country, we were not
making the necessary ammunitions.

With regard to the system of training, I
would like to mention that the Chinese radio
constantly broadcast to India. I have not heard
it, but one retired officer, Lt. Gen. Rao, made
a statement in one paper—I have got a cutting
of it and I can give it to the hon. Defence
Minister—that the Chinese radio says:



5011 Statements on the
NEFA Enquiry
"Look at your army. It is based on old
British lines. |- There is the officer and
there are the sepoys. But we are all working

together".

And the suggestion is made that the entire old
British idea of mess system 6hould be
abandoned and the officers and the javans
must have many opportunities of taking part
in social meals from time to time so that a
sense pf comradeship is built up. I would ask
the Defence Minister, when we talk of a
socialist society and economy, whether for the
army we can nave a nineteenth century idea of
command, based on British military traditions.

I would like to make one final suggestion
before I conclude. We are very glad of the
preparedness which the Government has
announced and they envisage the creation of
some 8,000 officers in about a year's time.
The statement makes a reference to that. I do
hope that the Government will have the
necessary support from the public in the
matter of supply of experienced technical and
engineering personnel for wnich their is
shortage. But as long as Mr. Chavan, who is
himself heir to military tradition, is in charge
of the Defence portfolio, I am sure he will see
to it that we get as great a help as possible
from the public with regard to recruitments to
the army.

With regard to the joint air exercises, |
am one of those who enthusiastically welcome
this arrangement. No country can wage a war
by itself. Even Russia could not do it. Russia
had her allies. If there is a war, we have got to
depend on our allies. Russia is our friend. The
United States of America is our friend.
Yugoslavia is our friend. England is our friend
and we should take help from all quarters. I
would go even further and say that I would not
mind, in the event of an invasion, let us even
ask our friendly countries *to come and assist
us in resisting the <enemy. I may
mention here” that

[20 SEP. 1S63 ]

and on 'Our 5012

Defence Preparedness’

Lord Ismay whose memoirs have been
published, has said that in Greece where there
is a local feeling against the British Army,
when Crete was invaded, they sent a request
to the British Government to help them and
they flew their troops. So taking help when
one is menaced by invasion is no derogation
of sovereignty and if necessary we may enter
into arrangements with a few friendly
countries, including the Soviet Union, and I
do hope that the Soviet Union will give help
and support to India.

MR. CHAIRMAN: Mr. Mani, you have to
wind up now.

SHRI A. D. MANI: I am just finishing, Sir.
Sir, the battle for retaining Indian freedom has
just begun. We got our freedom in 1947. But
this battle to retain it has begun just now. It is
going to be a continuous process and it is
going to be a battle which has got to be fought
by our children and grand-children and for
fighting this battle, we must have a strong
army, a strong army which will fight for a just
cause. I do hope that whatever might have
been the mistakes committed by the
Government in the past, the Defence Minister
and the Government of India would be able to
raise a strong army, an army which will be
capable of defending our national honour and
our national self-respect and which will wipe
off the stain of humiliation which had been
thrown on it, on account of the recent
reverses. This is going to be a mighty struggle
and all I can say as one who really wants the
army to be strong, who really wants the army
to be a credit and honour to this country, is
that 1 hope God will be with us in this
struggle. Thank you.

The question was proposed.

MR. CHAIRMAN: Before I call upon Mr.
Vajpayee, I may say that we will have to sit
through the lunch hour. There is a long list of
speakers with me and unless the speeches ire
brief, I am afraid I will not be able to call all
boil. Members. 1 hope the
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[Mr. Chairman.] speeches will be brief.

The House will sit through the lunch hour.
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"The Indian Government, before
relations became bitter, was prepared to
recognise the Chinese need for the Aksai
Chin road to link up with their Sinkiang
Province. No one in India, except the
hardened
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warmonger." and American agents, would
have quarrelled on that. A suitable formula
honourable to both sides could have been
found and it was in the offing."
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SHrI SUDHIK GHOSH (West Bengal): Mr.
Chairman, all we can usefully say about the
enquiry into the military disasters we suffered
last year in NEFA is that we are determined
that it shall not happen again. A post mortem
of past failures is useful only to the extent it
helps us to avoid any suoh mistakes in the
future. Only the fainthearted cry over spilt
milk. The Defence Minister has given the
House a detailed statement of the steps he has
already taken to put right what had gone
wrong. And the most important assurance we
have before us is that we have at the head of
the Defence Ministry today a man with a
totally uncomplicated personality, a man who
is wholly acceptable to the Armed Forces and
to the country as a leader; his directness and
his courage give us all the sense of confidence
that we need.

5024

I feel, Mr. Chairman, that it is far more
important for us to give «ome serious thought
to our preparedness for the future, to deal
with any eventuality, however grave, that may
develop in the India-China situation.

The Prime
Parliament  about
by the Chinese

along  our
also  noted

Minister has told
the massing of troops
at strategic point* all
northern borders. ~ We have
the steady and constant
build-up of military supplies,
construction  of barracks, gun emplacements
and airfields for fighters and bombers by the
Chinese and many other items of
military preparation next to our
borders. Some friendly countries have
given us their assessment that a repetition of
the invasion of India by the Chinese is not
likely. Whether it happens or does not
happen, it is the primary duty of a sovereign
Government, worth the name, -that it
must acquire military strength to resist
effectively the kind of dangerous thrust that
we experienced from the Chinese last year in
NEFA, if it happens and when it happens.
No nation, situated as we are, can bank upon
the optimistic assessment that
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such a disaster may not happen. And I think
we have good reasons to believe that if it
happens again this year the Chinese will
receive from the Indian Armed Forces what
they deserve.

The Defence Minister naturally could not
give us full details of all that has been done by
the Government during the past months in our
defence preparedness. He has, however, told
us about the raising of six mountain divisions
of which tnree are ready for action and three
others will soon be in that position. This is the
most heartening item of news. As we all
know, our British and American friends
offered us at the Nassau Conference 120
million dollars worth of modern military
equipment, including automatic rifles, and
other items which we lacked last year. I am
sure we all feel a sense of gratitude to our
American and British friends for the generous
assistance they have given us in equipping
these *ix mountain divisions. As we are aware,
further substantial assistance will be available
for the current year from the American
Government out of their current year's budget
which is about to be approved by the Ameri-
can Congress. The addition of these six
mountain divisions and the intensive training
which our men have received in recent months
in mountain and jungle warfare and the
plugging of the loopholes which has now been
accomplished by the officers of our Armed
Forces make our position in the north-east
frontier infinitely better than it was last year
and we can be quite confident that our Armed
Forces will be able to hold the Chinese, should
the Chinese be reckless enough to attempt an
invasion of Indian territory again.

The position with regard to our Air Force is
very much more satisfactory today than it was
a year ago. As a result of more satisfactory
supplies of scare parts and other stores the
number of effective fighting aircraft at the
disposal of the
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Indian Air Force today is appreciably larger
than it was a year ago. The House knows that
a vast amount of work has been done on our
Military airfields and ground equipment and
radar installations. Our young Air Force is
now in good heart, and should the Chinese be
so reckless as to use their air power against us,
they will find that there are a few surprises in
store for them. In the strengthening of our air
defence and in the building of our factory for
the production of MIG-21 jet supersonic
aircraft, we have received, as the House
knows, very substantial assistance from our
Russian friends and I am sure we all feel a
sense of gratitude to the Government and the
people of the U.S.S.R. for the nature and the
volume of the military assistance we have
received from them.

When we talk  about the military might of
Communist China, we are often misled by
hearsay. It is quite true that the  Chinese
land army i» enormous in size and their men

are very well trained in  mountain and jungle
warfare; but we need notbe unduly
bothered by thesize of their army;
because itis not possible for them

to deploy against us more than a fraction' of
their army; and their supply routes; are
incredibly long; and they have formidable
logistic problems.  Large parts of their armed
forces are also required in  other areas of
their country because the present Chinese
leadership  has created for itself quite a
few other problems both on the Russian front
and on the Formosa front. Their air force is
nothing like what it is generally believed to
be in India and that part of the Chinese air
force which can be deployed against us
is not particularly formidable. So when we talk
about preparedness, we have to be prepared in
terms of the assessment of that part of the
Chinese armed  forces which  can
possibly be deployed against us. And as far as
I know, and I know a few things about
these matters, our armed forces are today in
a position to deal with another Chinese
invasion very effectively if it happens.  And;
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I am saying nothing new to the House when I
aay that the fighting quality f our officers and
men—both in the Army and in the Air
Force—is something that we can all be
proud of.

Now, my submission to the House is that
when we talk about preparedness to meet any
eventuality in the India-China situation, we
have to realise that the India-China situation is
not something which can be isolated from
what is happening in the rest of the world. Our
problem and our preparedness have to b,
understood in the world context. What is
going to happen between India and China
much depends on what is going to happen
between China and Russia and between
Russia and the United States. The hard
thinking Uiat is going in Moscow and
Washington will have plenty to do with what
happens to the India-China situation in the
Himalayas. There are powerful elemental
forces at work; and our defence preparedness
has to be related to an understanding of the
working of those forces. I, therefore, crave the
indulgence of the House to share with our
colleagues, very briefly, my analysis of that
situation which has a direct bearing on what
happens in the India-China border.

I am sure the House will agree with me that
w, are somewhat battled by the nature of the
problem that China has created for us. And I
often wonder if there is a real military
solution of this peculiar problem. As I have
already said, any Government worth the name
must do everything in its power to acquire
military equipment from wherever it can to
give its armed forces adequate strength to
resist effectively the kind of dangerous thrust
which we experienced from the Chinese last
year. Quite rightly, therefore, we are doing
our best to acquire equipment for our Army
and Air Force from our Russian friends as
well as our Western friends. Neither our
Western friends nor our Russian friends have
any quarrel whatsoever with our foreign
policy  of non-

[ 20 SEP. 1963 ]

and on 'Our 5028

Defence Preparedness’

alignment. Chairman Khrushchev has no
objection at all to our acquiring arms and
equipment from the United States and
President Kennedy has no objection at all if
we can get from the U.S.S.R. more and more
military equipment for our armed forces that
we might require for preventing a repetition of
the invasion of India by the Chinese. Indeed
the inadequacy of our military strength which
attracted the evil attention of China appears to
have become a source of embarrassment
equally to Mr. Khrushchev and Mr. Kennedy;
because they are both clearly anxious to see
that an invasion of India is prevented.

There appears to be an extraordi
narily large degree of identity of inte
rest between the Communists and the
non-Communists of this world in this
India-China  situation. It seems that
according to the assessment of our

Communist friends—I do not mean
the Indian Communists— last year's
invasion of India was not a genuine

invasion. Well, what was it? It was
according to them, an outcome of the
ideoligical conflict between the

the one hand
Communists  on

Chinese Communists on
and the non-Chinese
the other: it was in their view in the
nature of a  demonstration  carried
out by Communist China for the
benefit of Mr. Khrushchev and other
leaders of the Communist world and,
according to the understanding of
these friends, the real purpose of this
demonstration was to  discredit the

two Dbasic concepts in international
politics,  namely, non-alignment  and
co-existence. These  Communist

friends appear to think that what was invaded
last year was non-alignment and not India.
What they seem to mean is that the Chinese
wanted to convince Mr. Khrushchev and other
Communist leaders about the hollow-ness and
invalidity of this concept of non-alignment of
which Prime Minister Nehru is the great
architect. As if the Chinese Communists were
saying, through this action: "Here we Chinese
give the Indians a push and what happens?
The Indians immediately throw themselves
into the
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arms of these imperialist Americans and there
goes the non-alignment, and that is all there is
to it".

So, according to these Communist friends of
India the invasion of India was a part of the
great debate between the Chinese Communists
and the non-Chinese Communists; because the
Chinese do not share with the others their faith
in non-alignment 1 of unaligned countries and
co-existence between the Communists and non-
Communists of this world. In these
circumstances they, that is, the leaders of the
non-Chinese Communist countries want India
not to be too excited obout the India-China
situation; according to their assessment the
repetition of the invasion of India by the
Chinese is a very remote contingency and they
assure India that they are doing everything in
their power to restrain China and to prevent a
repetition of the invasion of India by the
Chinese.

1 p.M.

Now, last February I paid a brief visit to
Moscow on my way to the United States and
had a chance to check on some of these
thoughts. It was interesting for me to find  that
the diplomatic representatives of the Western
Powers stationed in Moscow and watching
from their outposts the India-China conflict
were in complete agreement with the view that
Mr. Khruschev and the other leaders of the East
European Communist countries were genuinely
anxious to prevent another invasion of India by
the Chinese. They had no doubt at all about Mr.
Khruschev's warm feeling for India and they
were completely convinced that Mr. Khruschev
wanted to prevent the Chinese from invading
India again. But the question was: "Can he?"
And the answer was: "No." They, the Western
diplomats, felt that in spite of
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Mr. Khruschev's great desire to help India, the
leverage which he used to have with the
Chinese and by using which he could prevent
a repetition of the invasion of India by the
Chinese had become non-existent by then.
That was in February. Therefore, while they
were completely convinced about Mr.
Khruschev's desire to help India and to
prevent another invasion of India, they felt
that Mr. Khruschev and other leaders of the
eastern European countries were really not in
a position to prevent it.

From Moscow I proceeded to Washington.
I talked individually with more than 40 of the
key-men in the American Senate, the House oi
Representatives and in the American
Administration and rounded it off with a talk
with President Kennedy himself. 1 was
impressed to find that the leading politicians
and the leading men in the American
Administration virtually said, almost in the
same words and phrases, what I had been told
in Moscow. They, too, were extremely
anxious that the Indians should not get unduly
excited about the India-China conflict and the
repetition of an invasion of India by
Communist China was not. according to them,
so real and imminent e danger as we Indians
thought it was.

While there was no lack of feeling for India
and a general determination that India shall
not go under and a general agreement that the
United States should give military equipment
to raise India's militarv capability to what
India considered a necessary minimum, I got
the impression from the very large number of
talks I had with thesft key-men that they were
most reluctant to get too deeply involved in
the India-China military situation and they
desired as ardently as their Russian counter-
parts that this conflict, which was a real
danger to world peace, should be restrained
and contained and reduced to as small a
Droblem as possible. It seemed clear to me
that both tie
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leaders of the Communist world and the
non-Communist world had the same feeling
that everything possible should be done to
contain the potentially dangerous India-
China situation and they all counselled India
to show patience and forbearance.

In these circumstances, while we give our
attention to military preparedness, it is
obviously the duty of all serious-minded
men and women to give their attention also
to any possible non-military solution of this
India-China problem, which is a source of
danger to the world's peace and to India's
peace and progress.

MR. CHAIRMAN: 1 would like you to
finish.

SHRI SUDHIR GHOSH: The immediate job
is to try and reduce  this problem to a
border dispute  which unfortunately it has
long ceased to be. I, therefore, took courage
to make last March, when the signing of the
partial test ban treaty was not yet in sight, a
suggestion, entirely on my own
responsibility, to the President of the United
States that he, President Kennedy, and Mr.
Khruschev, Prime Minister of the U.S.S.R..
make a joint declaration to the world
regarding their deep concern about the
India-China situation and their willingness to
make a joint US-Soviet move to reduce this
dangerous  situation to a border dispute
between two neighbours. 1 ventured to
suggest that they might care to say that
They were both eager to see the border
dispute between India and China settled by
methods of peace and they were
equally anxious to see that India was not
invaded. There was no question of any
backing of any such declaration with a
military guarantee. I pleaded that even if
such a joint declaration was nothing more
than an expression of a hope and a
sentiment, these sentiments were sure to find
an *echo in the hearts of so many hundreds of
millions of men and women all the world
over that the impact ol it might very well
reduce the pro-hlem to a mere border
dispute. And
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once this problem is reduced to a border
dispute an impartial international machinery
could be devised U look into the actual
dispute over the border on its own merits. But
you cannot discuss a border dispute with any
hope of success when a vast and well-
prepared military machine of one party is
breathing down the neck of the other. And it
seems to me that it is not within the means cf
the Colombo Powers to achieve this objective
in spite of their great goodwill.

I will take only one more minute. Now, it
may be that Mr. Khrushchev alone, in spite of
his great goodwill towards India, does not
have the power to prevent another Chinese in-
vasion of India but if he and the President of
the United States were to move together, such
joint action would acquire a moral force
which Is bound to make a powerful impact.

Only two men in this world, Premier
Khrushchev  and  President Kennedy, have
stared in the face the nuclear equation of
personal responsibility for the potential
destruction of hundreds of millions of fellow
human beings and this shared experience
must have created between these two men a
special kind of bond. In the Cuba crisis when
the world was on the brink of an abyss, the
President and Chairman Khruschev stood like
two duellists with loaded pistols aimed at each
other; these two men alone in the world can
know both the awe and the relief of that
decision, at the last moment, not to pull the
trigger. Each of these two men knows  that the
other alone went through the same lonely hell.
It is to the common bond of that shared
nightmare  between these two men that my
appeal  was addressed. And I made  this
appeal entirely on my own behalf and not on
behalf of any other person or organisation or
Government; and I did  so as a person who
deeply believes that, as history reveals itself
with the passage of time, the US and Soviet
Russia will emerge as the world's police-
men for the maintenance of
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world peace. And if the land of Gandhi and
Nehru were to cdmit that there is no solution
of this India-China problem except through
military preparation, then in my view, Mr.
Chairman, that would be a terrible admission
of defeat.

5033

SHrRI SANTOSH KUMAR BASU (West
Bengal): May 1 ask one question of the hon.
Member who had been to America and had the
occasion to meet President Kennedy whether
he has noticed in the press the day before
yesterday an item that President Kennedy in
his last press conference had definitely
declared that China might attack India next
fall? Has he got anything to say about that?

SHrRI A. D. MANI: What did President
Kennedy tell him?

MR, CHAIRMAN: Would you Uke to say
something? You are supposed to know what
President Kennedy felt.

SHR1 SUDHIR GHOSH: Whether I have
read that? I have read it. What I have said is in
no way inconsistent with the statement of the
American President.

MR. CHAIRMAN; Mr. Govindan Nair.

SHrR1 LALJI PENDSE (Maharashtra): I am
seeking light from you as to how it is germane
to the subject-matter of the discussion here?
NEFA has not been referred to at all.

MR. CHAIRMAN: Your question comes
rather too late. Mr. Govindan Nair.

SHRI M. N. GOVINDAN NAIR (Kerala):
Mr. Chairman, Sir, two statements made by
the Defence Minister, one on the NEFA
reverses and the other on 'Our Defence Pre-
paredness' are before us for discussion.

[THE DEPUTY CHAIRMAN in the Chair]
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This discussion assumes great importance in
the wake of the recent developments on our
border. We have been informed that the
Chinese are massing their military on our
border. We hav, also the news that Pakistan
also is active. There was a time when we
hoped that we could get Pakistan on our side
to fight the Chinese. That hope has been belied
and today the feeling is that Pakistan will take
the initiative in launching an offence against
us. Earlier, when we had hoped that we would
get Pakistan on our side, we made the
generous gesture of withdrawing our army
from the Pakistan border. I think it is time for
us to reconsider this question.

Anyway, coming to the reports, the scope of
the N.E.F.A. reverses enquiry is limited. My
hon. friend, Shri ManL. said that he could not
make out anything about the scope since the
whole Report was not placed on the Table. I
do not agree with him on that because in the
text of the statement already made before the
House, it has been made clear that the
investigation was about:—

(i) our training;
(ii) our equipment;
(iii) our system of command;
(iv) the physical fitness cf our troops; and

(v) the capacity of our Commanders at all
levels to influence men under them.

This was the scope of the Report. The
personnel selected for this investigation was
also military personnel. So to drag any
political factors into this discussion, I do not
think is quite proper. All the same i agree with
what my friend, who spoke before me,,
reminded the House, that is to say, the whole
conflict between India and China is a border
dispute, and it was never the understanding of
anybody in the country that a military solution
can be found for this border dispute.



5035  Statements on the

NEFA Enquiry

Even before the Chinese invasion, I
remember, when we had to discuss this India-
China border question, I myself quoted
General Thimayya when he said that we
should never seek a military solution. On the
other hand, we should try other political and
diplomatic solutions. As far as the scope of
this conflict with China is concerned, we
should not forget this aspect of the question.
Nor should we forget that the policy of non-
alignment did really pay dividend even in this
conflict with the Chinese. But all the same
this gives no excuse for unpreparedness that
has already been revealed by this Report. I
agree that the political policy followed by us
was correct, but at the same time it does not
justify the unpreparedness we were faced
with.

Well, as reminded by Shri Mani, for the last
few years we knew that our northern border
had become alive and assurances were given
especially with regard to the NEFA region,
both by the Prime Minister and by others that
as far as preparedness is concerned, on the
NEFA border we are all right. Even if there is
any weakness, it is only on the other side, on
the La”akh side. This was the impression
given. About roads, about military equipment,
about training, the general impression in the
country, before this massive invasion from the
Chinese, was that we were strong enough to
meet the Chinese offensive if it so happened.
But, unfortunately, to our national humiliation
we found that we were not prepared to meet
the challenge. And for this weakness that has
already been demonstrated I do not want to
put the entire blame on the ruling party alone.
Because our weaknesses are more basic and
more deep, hence all the parties—the ruling
party has a special responsibility, I agree—
have contributed for the continuance of this
basic weakness that is inherent in our nation. I
was reminded when Christ was faced with a
similar situation on an occasion.

SHRI AKBAR ALI KHAN: Communist
speaking of Christ.
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THE DEPUTY CHAIRMAN: Quoting
scriptures.

SHRI M. N. GOVINDAN NAIR: There was
a woman, a sinner and the people wanted to
stone her to death. Then Christ went there.
The people said that she deserved to be stoned
to death. Then he said, "He who is not a
sinner, let him cast the first stone". And the
story is that there was none to throw the stone.
In the same way, unless you discuss the whole
question as a national question, as a question
wherein all the people, all the parties have
contributed in their own way for this state of
affairs, I do not think we will be able to come
to a proper solution of the matter. That is why
I want to raise it above party consideration.

It is true that nobody has said that on the border
issue a Communist country like China will
attack us in such a massive way. That is true.
But at the same time if such an occasion arises,
we have to be prepared for it. And in that
preparation what counts most is our own
industrial strength. If this is forgotten, if people
see that only by borrowing arms from other
countries, or by getting military aids from other
countries, our country can be defended, I feel
we are mistaken. Thereby I am not denying that
we may not have to take help from other
people. But the basic factor is whether we have
the inherent strength that an independent nation
should have to defend itself. Basing on that
strength we may take help from our friends.
But our strength is mainly in our basic
preparation. Whenever any question of
industrialisation comes, whenever any question
of heavy industries comes, I feel that some of
our friends are not very much in favour of it.
They point out the attitude we have taken
earlier. When the Plans were discussed, when
special emphasis was laid on heavy industries,
some of our friends were not at all enthused
about it. They wanted to lay more and more
stress on agriculture. Today what is the
position?  We have to fight tha
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Chinese. Their production of steel today is 18
million tons. What is our production? It is not
even 6 million tons. It is 3- 5 million tons.
Then with regard to the ¢ nation-building
industries, Madam, where are we? Everybody
knows our weaknesses. This industrial
weakness is there. We have never taken all the
parties together. We have not tackled this
problem with the seriousness that it deserves.

In the statement made by the hon. Minister
it i3 very interesting to note that we are short
of engineers and doctors. We could not get
even 40 per cent, of the doctors needed.

ANHON. MEMBER: Engineers.

SHRI M. N. GOVINDAN NAIR: Doctors
also. It has been mentioned that with regard to
the recruitment of officers for technical work
such as engineering and medical, considerable
difficulties are being experienced. On the
medical side we have been able to recruit 40
per cent, of the officers that we would need
for 1963-64. 1 was just conveying with regret
to the House that with regard to engineering
graduates, the response has been un-
satisfactory. I am pointing out these things to
show not only the industrial backwardness but
even in the matter of technical staff we could
not find 40 per cent, of the staff that is needed.
You know from this Report itself that in order
to sufficiently equip and strengthen your
Army what has been done till now is not
sufficient. On the technical side we are
backward, on the industrial side we are
backward. Unless there is some urgency in the
whole country to change the whole pattern of
development, I think we will not be able to
cope with the situation.

SHRI N: SRI RAMA REDDY (Mysore):
Does the hon. Member mean that all these
engineers will be born overnight?
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SHRI M. N. GOVINDAN NAIR: I do not
say that engineers can be born overnight. That
is why I said that in the past, when you won
independence, as an independent nation, in
order to defend the freedom certain basic
things were necessary. But that was not done
by anybody. You did not do it. Your Party had
a greater responsibility in regard to that
matter.

Now, I would take up some other question
about which nothing has been mentioned in
the matter of our preparedness. In this Report
about the NEFA reverses an important chapter
should have been on our Military Intelligence.
Its failure has been discussed here and it has
beea mentioned in the statement also. This
report, i.c., the report on military pre-
paredness, is completely silent on this
question. The Government have not yet done
anything to improve our Intelligence system.
One factor which has come to our notice is
that there is none among Indians who can
decode the Chinese messages and for that
some gentleman was brought from Honk
Kong. So, we are entirely dependent on him
for decoding whatever information we get
from them. Recently I heard that another
Chinese who was residing in Viswabharati has
been brought here for Intelligence work. Now,
Madam, if you are to depend entirely on
foreign nationals for decoding the material
gathered by your Intelligence, then I think it is
a very pitiable state of affairs. So, my point is
that we should accept our basic weakness and
that basic weakness arises out of certain
historical factors.

As far as the Chinese are concerned.
Madam, for the last 30 or 35 years they were
always in war with one group or the other or
with some other country. The entire country
has been conditioned for war. But as far as we
are concerned, the biggest violence was
shouting of slogans, and we discourage
violence in every way, because non-violence
has been our creed.
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Even now we feel that if we shout too much,
we can strengthen our country. I think we
should change that attitude. When I heard
certain statements from the Government side
about our preparedness and all that, I thought
that they should not have been made; they
should not make such statements because
statements will not defeat anybody. When you
do not have even engineers and doctors, when
you do not have even a well-organised
Intelligence Department, I do not think the
situation can very much change. The
impression that you are giving that today we
are prepared to face any situation is wrong.
Even today we have to prepare ourselves
much more if we are to face the situation.

5039

With regard to another aspect, that is to say,
with regard to our jawans . . .

Tue DEPUTY CHAIRMAN: Mr. Nair,
you have taken 20 minutes.

SHRI M. N. GOVINDAN NAIR: Just two
minutes more, Madam. I have one point to
make.

Everybody agrees, Madam, that our jawans
are first-rate people. Nobody has any
complaint against them. What about the
leadership in the Army? They had no
experience. They were always guided by the
British. So, we are short of proper leadership.
If they failed, I am not blaming them for that,
because that was also due to their want of
experience. But I cannot understand this
attitude of the Government. When certain
persons are condemned by the public for their
failures, these persons get encouragement
from the Government directly or indirectly.
That, I am afraid, will spoil the morale of the
military as well as that of the public. General
Kaul might have had influenza at that time
and that was the reason why he was in Delhi.
But it was almost a scandal at that time, that
when we were facing reverses in NEFA, we
heard the report that this person was in a
Delhi hospital. Now, I under-
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stand this gentleman has been employed
somewhere in a shipping concern.

AN HoN. MEMBER: How much * will
you hold Shri Krishna Menon responsible
for the reverses?

ISHRI M. N. GOVINDAN NAIR:
Whosoever may be responsible for putting
him in a shipping concern.

AN HON. MEMBER: Not into the
hospital.

SHRI M. N. GOVINDAN NAIR: Let me
finish this point. I will come to deal with Mr.
Krishna Menon later. Whosoever may be
responsible for putting Gen. Kaul in a
shipping concern may say that this is a private
concern and they have nothing to do with it.
But I say there is some constructive
responsibility on the part of the Government
of India. Otherwise no shipping concern
would employ him.

AN HoN. MEMBER: They have allowed
him.

SHRI M. N. GOVINDAN NAIR: At
that time another name was also
famous or rather notorious and that
was one Pathania, Col. Pathania, I
think. «

AN HoN. MEMBER: No, General
Pathania.

SHRI M. N. GOVINDAN NAIR: There was
talk that he too was responsible for our
failures. But I find that he has been given
some other post. He is now, I think the leader
of our National Discipline Scheme. Sir, this
attitude of the Government is very wrong and
it will never heighten the morale either of the
people or of our jawans. So, the Government
should change this attitude. They should also
stop this kind of talk about their preparedness
and their strength and all that. They should
assess the situation in all its reality and make
amends for past weaknesses and try to build
up and strengthen our defences. Following a
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peace does not mean that we should be
militarily weak. Following the policy of non-
alignment does not mean that we should be
militarily weak. For example, look at a
country like Indonesia which is following the
policy of non-alignment, look at their military
strength. The most modern weapons are in
their possession. A country like the Soviet
Union which follows the policy of peace, is
militarily strong. It is militarily second to
none. So, do not confuse your political
policies or do not use them as a cover to cover
up your weaknesses and unpreparedness. Face
them squarely and try to overcome them. That
is all I have to say. Thank you.

SHRI AKBAR ALI KHAN: Madam Deputy
Chairman, we are dealing with the two
statements that the Defence Minister placed
before the House, one dealing with the
question of training, equipment and our
failures in that direction, the other dealing
with the measures that the Defence Minister
has taken to make up those deficiencies and to
prepare us for any eventuality. In other words,
one is the diagnosis and the other is the
remedy. Madam Deputy Chairman, in matters
of debate on our foreign policy and
particularly so on defence matters, this House
has got a very great and serious responsibility.
We have to see what is the object of such
discussions in Parliament. With your
permission, i would say, Madam Chairman,
that the only object of such discussions is to
create terror in the minds of our enemies and
to give a message of hope and inspiration and
confidence to the public and particularly to
our military forces. These objectives have to
be maintained throughout the discussion.
These discussions in Parliament have far-
reaching effect on the future of the country
and it is true to say that not only on this side
of the House but also oruthat side of the
House, I have no doubt that everyone in the
House, no matter to which party he may
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belong, no matter whether he belongs to the
ruling party or to the Opposition, we are all
patriotic and we all have the good of our
country at heart.

AN HoN. MEMBER: There is no "side" as
far as that is concerned.

SHRI AKBAR ALI KHAN: Yes, there are
no two opinions. So, it is our responsibility to
keep the main objective before our mind
when we discuss this problem.

Madam Deputy Chairman, our res-
ponsibility is heightened still more, because
the danger about which we are having these
discussions is not yet completely eliminated. I
know my friend Mr. Mani referred to certain
reports and enquiries. They took place after
the war was over. But so far as our position at
this juncture is concerned, the danger is still
greater than what it was in last October.
Forces have been concentrated on our border
and they are much more than what they were
in last October. Another element is that last
October we had only China to face. Now there
is a new alignment between China and
Pakistan and so our responsibility is still
greater. Let them all feel that no matter what
difference there may be in our internal
problems, so far as defence is concerned, so
far as the security of the country is concerned,
so far as the honour of the country is
concerned, we are all united and all our
attention, all our energy, are directed towards
the task of doing what should be done
tomorrow, not what has happened yesterday.

Of course, it is very necessary to consider
the problem fully. I do not mean to say we
should neglect our failures. I do not want to
say that those mistakes are not to be very
carefully examined. We should do that and
we should take lessons from our failures, so
that in the future our steps may be correct
ones. To that extent, | am *ure we all agree.
But
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Mani and Mr. Vajpayee said. They
were rather anxious to have a regular
enquiry. They felt that it should
have been a regular enquiry, in a

But is this the
Even in order
you will have

way, an open enquiry.
right occasion for it?
to fix the responsibility,

to go into such  details and such
matters will be brought to light as
will not be in the best interests of
the country. This House will have to

decide whether, in order to fix up the
responsibility—I am  not defending
anybody, let it be clear—and in order
to have an open and public enquiry,
it would adopt a process which is
full of dangerous possibilities of our
enemy getting advantage of the infor
mation—which danger is much more
now—or whether we should confine
our attention to our lapses and
deficiencies so that such lapses and
deficiencies can be made up. In the
light of this submission, and having
a clear objective of giving a message
of hope and confidence to our own
people, let us consider these two
reports.

As regards the first report, I do not think
anybody on this side has ever said that the
reverses that we suffered last year were
something which did not make us feel pained
and grieved. We have never said that we did
not feel humiliated. Let me tell you, all
Members belonging to all parties and the
whole country felt humiliated and felt grieved
at these reverses, but I do not agree with sug-
gestions indirectly made by Mr. Vajpayee that
the ex-Defence Minister did it intentionally.
He may have committed mistakes—he has
committed mistakes and I do not agree with
him—but I do not doubt his patriotism. What
we have to see is whether our preparations
were adequate or not, and if they were
inadequate, we have to look to our background
of the relations with China and also the
background out of which we have come up. I
do not want to argue for or justify anybody or
any person. Let it be very clearly understood
because, when the interests of the country are
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concerned, nobody is greater than the country
itself. There is no doubt about it but what I
want to point out is this. At the same time as
India attained independence, China attained
independence. We had a certain unpleasant
background with Pakistan on account of the
partition of the country. It is really the best
strategy to see that when our relations with
Pakistan are not cordial we maintain cordial
relations with another mighty neighbour of
ours. We had friendly relations with that
country and we proceeded on that basis. The
result of this was that we prepared ourselves so
far as Pakistan was concerned and, so far as
China was concerned, let me admit, we did not
prepare and as I would show immediately, we
could not prepare in those circumstances
against the mighty strength of China, with the
result, Madam, that several delegations were
exchanged, cordialities were exchanged and
we were fighting for the entry of China into
the United Nations consistently.

In 1959, it appeared that our cordiality and
our friendly gesture were likely to be
misunderstood and we further felt that so far
as the border problem was concerned, things
were not quite as o.k. as we thought they
should be. You will remember, Madam, that
after 1959, we started a road-building
organisation and we started work on
strengthening the means of communication
which was the most difficult problem in view
of the terrain. In 1960, Mr. Chou Eri-lai, the
Prime Minister of China, came to India. We
had discussions with him. We felt that we did
not agree with him but even then, mind you, it
was only a border dispute and nothing more.
Then, a committee of officials was appointed
to go into the whole question. This was the
situation so far as our relations with China
was concerned.

So far as our own economic and industrial
condition was concerned, this was no hidden
matter. When we
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we had inherited the backward economy, the
poverty, the illiteracy and all those things
which accompany foreign rule. Not only
this, Madam, but we had also the huge
responsibility of rehabilitation and the
problems that arose out of the partition of the
country. That was the background and we had
then to decide on the priorities to allocate our
resources of men and money. In order to do

this, we established the Planning
Commission which had to take into
consideration  all these matters. Now,

with due respect to our friends on the
side opposite, [ would say that nobody
before 1962 asked for an increase in our
armed strength, nobody asked for an increase
in the military budget and nobody eaid
that we should prepare ourselves in the same
way as we have done in the present Budget.
On the other hand, veteran leaders of the
Opposition charged us with  spending too
much on the military and added,
"When we think of the Gandhian philosophy
and the moral principles for which we stand,
we feel ashamed at your spending so much
money on the army."  That was the
position. We had been brought up and we had
won our freedom also on moral grounds
and by our sacrifices. We had been trained in
a non-violent way and to us the supreme task
after  gaining independence was to get
rid  of poverty, to see that our people got a

square meal, got proper education, fair
wages, accommodation and such other
facilities. 1 want to know which patriot

would have said or asked why we were
spending so much on education, on these big
irrigation projects so  that  agriculture
may improve, on the establishment of the big
steel mills in order to develop our
country industrially. In those
circumstances, and having in mind all the
circumstances of the case, nobody could have
said that the allotment for the armed forces
should be increased. I share the humiliation
that we have suffered but I think no other
Government, in the place of the one that is BOW
functioning, could have taken

[RAJYA SABHA]

and on *0«, 5046

Defence Preparedness’

a different action before, 1962. because our
priorities of development would have been
adversely affected.

Now, just one word about this
humiliation. 1 think we all remember
what  happened at  Pearl  Harbour
when the Japanese attacked the Uni
ted States. Certainly the United States
felt humiliated and soon

after that joined the war. What happened at
Dunkirk? What happened in Russia in the last
War when they had to face the enemy with
their back to the wall at Stalingrad, when,
their whole country was run over by the
Germans? Let those people who gloat over
our reverses understand that we have got great
traditions, our forces have great traditions. In
the two World Wars they have proved their
merit and after independence they have
proved their merit with greater ability and
greater courage.

SHrRi SHEEL BHADRA YAIJEE (Bihar):
Even though they were hired solidiers.

SHRI AKBAR ALI KHAN: At that time,
yes. Now, let us bear this in mind. When our
friends on the opposite try to criticise us for
lack of preparations let them remember that in
those circumstances the economic
development was the supreme duty of the
Government and the public would not have
tolerated if they would have spent the money
sanctioned in 1962 for defence purposes.

Now, Madam, with your permission, I
would like to suggest that so far as the other
report is concerned, on the question of
preparations there are some basic policies
which I want the Ministry to bear in mind and
I am sure the whole House will agree with me
in this that the burden of defending the
country will ultimately fall on the shoulders
of the people of this country and they will
have to bear the whole responsibility. Having
this in our mind our first aim should be that
we should manufacture our own
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ammunition, our own weapons and all other
things connected with warfare hi our own
country. [ qui.te appreciate that we cannot
manufacture them overnight but our object
should be that we manufacture them in our
own country, that we make our own weapons
so that in case of necessity we may not he put
to any great risk by depending on others. That
is gne thing.

The other thing is that I do not share the
view o' my hon. friend, Shri Vajpayee when
he said that we should get military men also
from outside to fight on our borders and to
defend our country. I think a cursory glance at
history will show that when the people came to
defend you they do not come only to defend
you; they come to rule you. So, let this be our
basic policy: so far as the defence of the
country is concerned, we shall prepare
ourselves and we should lace the burden. As
my time is up, I would only like to say this. I
would request the Defence Minister to see that
the plan that we have made to educate our
young men and to give them military* training
in our universities is taken up earnestly with
all the care that is necessary. And I would like
no exception to be made *xcept on very serious
medical grounds. Let all our young men b-j
trained for the defence of our country. At the
same time it gives them a sense of
comradeship which is not to be found
anywhere else. Madam, Deputy Chairman, it is
the experience of most of us that the feeling of
comradeship and affection among the different
groups, different communities and among
people of different provinces that we find in
the military is hardly to be formed any where
else. Keeping in mind the necessity for unity
and strength and also the fact that we should
defend our eountry with our men and with our
own material. I would say that very careful
attention should be given to this matter. Our
young people should not feel frustrated; they
should not feel that they are not being given
proper education and training.

[20 SEP. 1963 ]

and on 'Our 5043

Defence Preparedness®

I had a few suggestions to make but as my
time is up I would close now. I would only
say that so far as this debate is concerned let
us look to what preparations should be made
and how best w, ca, face any future danger
raher than look to the past because industrial
progress and unity are very much important
for the defence of the country. I would just
say a word about world opinion and the
sympathies of Mr. Kennedy and Mr.
Khrushchev. World opinion is needed.
Certainly we welcome it and we are grateful
to those countries who have given us help at
the time of the crisis and who have shown
sympathy to us. That itself it the guarantee of
the success of our non-alignment policy that
both the two great world Powers who do not
see eye to eye in many things are sympathetic
towards us and are prepared to help us.

Thank you, Madam.
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Tgi X Y | W gHA 98 fqea A
WISET FT AATE IIM@AT EAT AT qET
gt fr f=aa & &0 9 T A7 A
afew e 2w A1 FHEEl A9 FATe A
BT | W W T FWT AT T A=
TN T W w ag AE qusr fE
foea uF 7w w2z & oy Fw
qifzd | 38 A fewem & Ao o
T EA 3 9 79 wgfagd o
g9 3, WT gw A A I A%
e JET fRar

& arfar 3| = qeus fo ¥ f
STEAT AT AHA F7 237 @7 8, AfwT
| 9T A % § & faar o
T aE A8 G gy & SmEar e
qT AT FIAT | A Fg 2T 31F 78 7
frgw a7 & | Al A T
& ME-mE TF FATAA £ U OF g
facga dare & §= #1 = g A
e Ffor dqac g e ¥ w A
98 2z fzF T anTESw
BT G TFAT HT AT T AT FAT AT
IZ A ¥ arfr argdiw T ada Y 39
F1 HTEET AT TATH, ITTF G H ATE |
T A A IT A A A awaegs I
AT WG T GAT ZO0 WY AT I T
g% 9t wig =mer 7 guen fFar O aw
i gii w i ey 2w
™A% =W I Al gwr ax fower
T T AT W T avE ¥ g Famwe
EATT 97 T 7 1T | T Z9 F F9T
T T AW @S frar | gmefr 7 oag
AT § FvEareT ey OF ST FA 5 93T
HE I A AT AT ATTE | W
FIAT & T9ET 3 | g9 0T MEAAT
¥ E19 277 A2 & AT 39 30 F7 fEwr-
T FAT 12T & | T J FHE T
FTAFN TG WO A W AET
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AT AT ZArd fades v oFrOw
? az 7z & f& gara seafAiwa A
TATE W ORE AAEET A IA
THETAE | wTgW FAr Sfga 4r
g w1 fF gard |t w5 oF fZa
AZT TT ATAT T, FA TR A€ FAFAT
T WL AET T JOATE FT T7ATH FIHAT
TEAT HYT BIAT R WAAT T2AT | ATATAY
¥ 977 aZ AT F 6T § AT AT § TG
qarr & fF 2w #r et 3 9
For &7 fewraT AgH gVT & a1 g0 TEw!
T & F1 T AT T 45 3% FA-HL-
&= WY BT AT T | A
7 ¥ q2AT A9 gHie A ag § fw
Z9 7% A1 fewrad 7% A1 geF Y
fehraa 1 T a_Eed F¢ | WA A
#, qzrEl 9T wgA ¥, TEE G AHA
F 9 &1 afqr @ & gRe O
FIYE FT FIE TAATH T 41, FER
F1 TAW TG 4T W FATT qg B
a1 fF 29 W T TAAE FA |

fawet w8r€ 7 gAT¢ A9 IEAET
o ff | 5 famfaw & & <
FATS AT § WO A JEeA AR TATH
& faerar & 1 @ oA FfEE
froat wgrd & o F 4F W @FT
yam g F fopE Aoy &) T %
awat a1 wgF T 71 A G, TR A
femraT #77 F7 & A&, afed AW
grai ¥ ot woA gfaardd & @A W
W | T WS & A1 qRAA A7 4249
feadz &7 & ) sifae ¥ a91 far
T W7 e w7 A faar mav g Av s
F1 frargy Foam o7 1 AT AL
F1 | T 5t gwre fea fufqee & 39
w wnt & gafesw aga w4 Afad 2,
qr 7@ 9y § e P oA wowAdl
T gHuT § FraniE Wi weqfadT
wqummmm1wamzfm
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[sfr e a3 Caia |

fr wry & Tz 3gevAz ATE 7 A &,
qaT 39§ 14 gt 2w A1 5 AAq
T 21 g wrrArre FEAaT W
1z 0T &1 OF e LA &, B
FIOF w1 7E 2, fraay gfam<d &
@ w7 faarar I@ 9r A9

foamr 1t T3emAz AT IAFE §

IHT TAT AXF 97 AR & FH FAT
AT # | AN ZATI AAAI T q=ierdd
AT 747 AzifAaa w1 E, q99 AR
AR W[ E 3T B ANGTL AAT HT
afqare sary &% 0y Zfr dr S AT,
TART AT TEIATH KA AW qITE
a1 frograr s 91, W AT &
aFT INF! HIA e20a AT 1 9 A
gmT Ao T HTo W 4 ITF HMT
g TEa, qZ 99T 7 AT fawer ar
f& e g oo oz of @ A
it 1 g AFEaAr o,
AT W TR § FeET A
Fi qwAAr (597 | 413 *AA AT 7
FH0aT A1 WA T3ET fF gATE AT
T ziutE AV TEfa A A FE
Aqent A v wT I F|MAE
AT &1 ZET AWz WEAT 3E
9FH WEA, BHIAT AACATE HT T2 AATH
BT aFAT A1 1 foFer gud Ari g 92
Z0 A A | eafAT B9 9ET & F Al
g AT gifaga w & 9t fany
AT

Tgd AEYT H§ AAT Ffaad w1
geeT a1 A 3l v ¥ fopr fem
ST AT | 3 & yAAT §§ OF AV
gerfama € | # 7 0T gead awA
gErgAT § q8%3 §o F vy a7 f¥ =
@E1 wiET ATfET w1 ATET BA H
fomz fear aF (@1 orengg wmaar &
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T FT WA @ FET AT &, 9 I
wzfadl § 4w R 7 AT qmd
Fegfadt W AA-uma FEafaEr &
AT WA ATHA 7HA § | W0 qAT q
TAGT 617 AT & 41 73T 739 FHATL
T¥ IGT § AT I F wELT ¥ UT 423
AT T F L A UF ATTEANATA
de g | gEF WIT WA AT T A
S B a1 § 5w ol A
Y 7Y faem s 3AE Jiw faa a1
T a3 awggdr fear aedr & ) 3w
feafad # & were 3w & fyaer
T FTAT 1 IW aFT 98¥3 fo H
TR gaTer AIrg ®§ owdl fear man
AR I fowet 7erd & &y qma
TwEd fram f& §5 F2a1 480
g forgges swee At F2foma v
f& wx femgeam #1 whw & = qeATAe
ThET 2 | WY I9q 99 w2 0o
AT g AT B oA AT awgd
97 faar &, @ famma &% awr &
AAXRTTIRE ) A AAT I HHTE |
a9 w=e 1 defaua 3 gwan fawe
ffow | ;wRd fa ow F 4
AT T TG &, 1 A9 $T 47 ARF G
2 | fom a9 fog v mfas feg &
wwar o #9 & 9 fs oot fam
A FTAT FT AFF § A1 T Y A7 o
Famat air o F7 ST ;A AE
¥ A9 WGA AE 7 ATAT @A 4
fgit a9 st w9 7 RF gE
F fav Ao fear | o T B &
w7 wafagr WY gwedr fam 2
fomar Y qe9¢ o & Fgw 2 A
faia fafes &= & o+ qumar
F e | 1 A wew anfaan 1 o
g1 T T ot afay & e fam &
freer & o 5@ am w1 § g
wewTd § g fw faw whr 7 & Aeaw
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AT § 39F uw awe feafez g0
I can fight like a bull when the time
comes . sy g1 fer sty A & gry & v
qFAT &, HAT A 3% ey A g,
W ¥ A0 &7 FT F477 FT 127 TFAT
g, FC A 39w & fawwoa
g 9 7 www v g uF gredr W@
ot # qRT 9T FH ¥ EF W
qF 7.1 AMAT ATHT FATA FY TSI # |
Every man is a soldier at the time of

WA mrT gATY 47 99 06 3w a7 faw
% s st &1 9 § 941 2
& gfisre g1 A @ 79 w0 A v
TAU F7T AFA E, T EH g4 AW AT
fewrar %= wwx &1 @ 39 A A,
& wzfqgy w1 oifer | oo w9 Tma
a1 &t fgart 1 3fan fF fFr 9z
1 wgfraa gua frarf o) faw avg
4 & guaATEd 9 g9 9T F1F T
oY g0 9T ZEAT FT | AT 3T 97 FAT
#1 37T T gW AT FRfAaT A 3R
fermr @ fawm@a
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arew fafaeze & #7791 5 gwme
rad X ¥ fF 3w A9l AT
I&7T 7, B A F1 go § Fmr
W AE ? g% | W 9gT ARAN &Y
T § fr frexr &% ar= & svar a5+
AT 41, /T FAT 47 A Ny
AT TE ZAT 47 /I @E qAEr
FHT ®ET 04T 97 91 5 3= o,
A fw A ZY T a1 gw AT A
@A AT TR F

THE DEPUTY CHAIRMAN: You have
taken nearly twenty minutes. Please wind up.

q-_\_cm?\m ‘;’ifﬂ ummu :
WO WA K1 WA FAET & IS
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SUBECINI CR el ol i m e S
WEITT AG A1, g7 AT e fem-
mifafafasr =z A 2 ) o o
FOT AAF ®1 TEE ZAT 9370 AT A
gz Fgm & e FAET A oaw
FACA T JTAT AHH HT AHIH A
#ferz B @am v g=E
FfEd AT | @A AT T A 47 gy
AT AFE T A O A -
G WX wAN 7 qE 3T
T #frz ® GAw g sifa g
FRI ST F F AT FT g
| oA fEewm oo e aw
I FAT F1 AT AT § Ty
fr=ma ¥ g e g e &1 o=y
e & fag waaw @y wifew a7
Tz EATT TF R | STAT FAAT 3 F
Az, AW AT A ® qwEE For
F AR g AE wTEr mfaw A 2
AT A fehea @1, WH Fy
THAT AT WA £, FAAT FT OB 2
UE ToF TF WEH # A E oar g
ok I % aRiA A & o
dfte Fav f, maArarrimwr g
AR T AOE A gWA A F A,
afzdi & aw, Faifagl & ag omn 2
A7 THE! TR @A |

| ST A AT AEAT § 1 3
FFW F o= & A gard aae
1z fafoore g wifgn o
T S A § I 9wl i e
qEL 9 T & IqFT fwer 7 e
qE A AT AF | AF g 4D W

SHBI N. M. LINGAM (Madras): Madam
Deputy Chairman, I am happy that the movers
of the Motion are present in the House at the
moment. They expressed the concern of
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[Shri N. M. Lingam.] the country at our
state of unprepar-edness at th, time o* the
Chinese attack last fall. We share their con-
cern that we should not be caught napping
again.

But, Madam, after listening to theii speeches
very carefully, I feel thai certain issues
emerge. It is true, and the statement of the
Defence Minister makes it abundantly clear
that ~ we were unprepared at the time of the
attack. To put it briefly, we were out-
numbered, w. were out-intelli-genced, we
were out-gunned, we were out-manoeuvred,
and we were outweaponed. This sums
up the whole position in which the Indian
Army found itself at the time of the Chinese
attack last year. One could, go on with
each of these aspects and wax eloquent over
the details of our unpre-paredness in each one
of these fields. But the basic thing was that we
were unprepared, and because of our unpre-
paredness all the other things flowed. Because
we were not prepared for a massive Chinese
attack our numbers were not large enough,
our armour was not adequate, our training
was not adequate. But I would like the House
to pause, Madam, and consider why we were
unprepared, and what led to the
unpreparedness in spite of the warnings of the
Chinese  since 1956 if not. earlier. That is
the point that the House has to seriously con-
sider.

The Government admit that they were not
prepared for a massive Chinese invasion, but
why were the Government unprepared? I
venture to submit to the House that Govern-
ment were alive to the emergence of a
colossus on our northern frontiers ever since
1950. Government were also aware, as the
world was aware probably, that this colossus
had been in the business of war for more than
30 years, and a type of war with which we are
not familiar. Most of the countries in the
world fight in the traditional way, and the
Indian Army hag been trained in the British
tradition. But this adversary has
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evolved his own methodology, his own
techniques, call it guerilla warfare, mountain
warfare, unorthodox warfare or a
combination of all these. He has perfected
almost a  system while trying it in different
climes and different parts of the country,
the mainland of China, in Korea and **i
Southeast Asia, with different weapons
and with different adversaries. He had
perfected his own system with which we
were not at all familiar.  We also know,
Madam that this army of the Chinese is in
millions. We do not know the correct
position, but we have heard it said that the
regular army itself is of the order of 3 million
apart from the national militia 'nd irregulars
and other wings. They have an aid
strength cf 3000 planes. They have the
navy. They are a nation of 700 million
people. All this is known. And what were
we to prepare for? ~ Was the nation to pre-
pare for a frontal assault, a direct
confrontation with a neighbour at this
magnitude?  Surely it  would have been
the height of folly for a country like India to
have tried  to match the Chinese in armed
strength.

Then what was the world situation?
What was the perspective in the world? The
United Nations, .ver since it has come into
being, has been having as its objective the
establishment of peace and cordial relations
between nations and the settlement of
disputes by negotiations. And we may
humbly claim that w, have played no mean
part in the evolution of the policies of the
United Nations. By tradition, history and
training, we have always preached peace. I
would requent my hon. friend,
Shri Vajpayee, who is one of the strong
pillars of the Jan Sangh, to listen to this
particular part of my speech. What is the
mission of  this land? What has been
the mission of this land for ages? It has
not been military might. Although our
soldiers are second to none in the world
in bravery: our mission, the central purpose
of our national life, has been peace, the
spreading of peace, the message of peace.
India is known for a
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Buddha or a Rama or a Krishna or a
Ramakrishna but not for its military heroes.
That is the image of India and we are
translating this image in the political field and
in all the forums of the world and particularly
in the United Nations. And the world itself as
the House will remember, after the Second
World War was entering into an era of peace,
in spite of the arms race among the big
Powers and the ideological conflicts. And in
this troubled world, India tried to play her
humble part by trying to bring the warring
nations together by giving its message of
peace. And it is an irony of fate that such a
nation should be attacked by the most
aggressive nation in Asia during last year. It
was at that time in the phase of history when
the world itself was gravitating towards broad
peace, towards the settlement of disputes by
negotiations and towards cordiality, it was at
this juncture that we were confronted with
aggression by a mighty Power.

Was it any wonder, therefore, that -we did
not foresee this and even if we foresaw that we
did not go on scurrying for arms? We did not
go, losing our balance, into a mad race for
arms. We took it calmly, we took it quietly.
You may say that it was a gamble in the
peaceful intentions of China. You may say so
if you like. But I am not at all ashamed to say
that the Government of India did not lose sight
oi its fundamental policies. It hoped against
hope that China would see reason, that China
would see the signs in the world, that they
would see the strong currents, visible and
invisible in the world towards harmony,
towards peace and towards cordiality. It was at
this juncture when we were hoping that China
would see the error of its ways that it decided
to attack us. And it is .not the first time that a
peaceful nation hag suffered reverses by an
unscrupulous aggressor. During the First
World War we know how the Allies had a
disaster at Gallipoli. During the Second World
War there were the Dunkirk disaster and the
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Pear] Harbour incident. So it is not for the
first time; it is not as if India had to undergo
an unparalleled disaster. It is because we
knew that We were pursuing a policy of peace
not only in keeping with the genius of the
country but towards helping the forces of
peace in the world that we took the Chinese
aggression itself in its stride. And what has
been the result? China stands isolated today
and the moral support of the world is with
India. It is this that we have been anxious to
establish and we may humbly claim that we
have established the image of India more
firmly than ever before in the councils of the
world.

I do not for a moment suggest that because
we have been standing for peace through ages,
because the world itself is trying to settle its
major disputes without war, India should re-
main at the mercy of any aggressor. I do not
suggest that at all but it is simply fantastic, it
would be unrealistic to think that because
there has been aggression, w. should throw
everything overboard, that we should lose our
sense of proportion and just get entangled in
an arms race. I would ask the House to
imagine what would happen if there is a
surprise nuclear attack by the Soviet Union or
by the USA against one of them. One of the
powers will be destroyed The Power that has
the element of surprise will surely gain the
upper hand. What is the safeguard against it?
Absolutely nothing. What prevents a major
Power now from overrunning the newly
independent countries of Africa? Absolutely
there is no defence. The number of
independent nations has grown from 55 when
the Charter was signed to 105 today. Would
all these have been possible but for the current
constructive forces working for peace, for the
elimination of colonialism and for the
acceleration of the economic progress of the
world? It is these forces that determine the fate
of the world and no amount of arming by a
country would be a bulwark against aggres-
sion.
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It has been repeatedly said that our real
strength is in our organic unity and our
coherence. And the Chinese made that
dramatic withdrawal on the 2Ist of
November, it was not because it was afraid
o* the possible aid that we might get but it
was because of the internal unity manifested
by the Indian nation. It is the unity of purpose
that is basic to all our endeavours. Then, of
course, comes a strong economic base. We
must have the wherewithal, the industrial
base, to supply the sinews of war. These are
basic in any scheme off thin,gs to deter
aggression. At the same time, I would warn
the House that even if we achieve the height
of prosperity, we should not in our arrogance
think that we can. dominate over others, that
we can bully others, even if we are stronger
than China, in total military strength I mean.

5077

SHRI M. N. GOVINDAN NAIR: But what
about the steps by way of your building
roads in NEFA?

SHRI N. M. LINGAM: I am coming to that.
Even if we are stronger than China, 'for
argument's sake, we should not be bellicose.
We should not say that w, should invade
Tibet, that we are going to regain by force of
arms what we lost in Tibet, the region of
Tibet. We must still continue to preach our
message of peace. We stand for peace and our
armed strength is for the limited purpose of
safeguarding our borders and for defending
our integrity. Nothing beyond that. If the most
peaceful country in the world, if a country of
five hundred millions is to enter the arms race
throwing all its ideals overboard, then the
future of the world is bleak indeed. The law of
the jungle will then prevail in the world, and if
India goes under, the whole civilised world
goes under. The pers_ , pective that we have to
keep in mind is that in this state of affairs, it is
the basic unity of the country and
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international action that deter aggression and
we must wake up. If the world's moral force is
not behind us o, behind any nation for that
matter, that nation, however mightily it might
be armed, cannot deter aggression. That is the
truth we have to face. Having said that, |
would like to ask the House to consider if the
Government had been remiss in not going
feverishly with military preparedness in
anticipation o'f a mighty aggression. We are in
an era in the world where the developed
nations are trying to help the underdeveloped
nations economically. And it would be most
odd if such a nation were to-think of raising its
strength militarily and running into an arms
race with a country whose traditions and
whose objects and ideals are entirely different
from ours.

Then, I come to the limited question which
is why the roads were not developed. My hon.
friend has raised that question. I would remind
him that even as late a, 1960, we were
negotiating with the Chinese, when Mr. Chou
En-lai came here, and as a result of his visit an
official team was appointed to go into the
whole question of the border dispute. He
admitted that it was only , border dispute in
1960. And even a; we were talking, we had set
up the Border Roads Organisation and w,
were building the roads. I am amazed that my
hon. friend, whom I thought to be a serious
student of ,t least recent history, has forgotten
all this. So it is not as if the question of border
roads had been neglected.

SHRI M. N. GOVINDAN NAIR: My point is
not that. You may negotiate with Mr. Chou
En-lai. You may conclude a treaty. That i a
different matter. The question is, if you want
to have some military force, the elementary
thing is that you have to have roads. And,
secondly, there should be elementary
arrangement for intelligence. Why did you
bring in all this peculiar thing- to cover up
your failures? Unless you decide that



5079 Statements on the [20 SEP. 1963 ]
NEFA Enquiry

there shall be no army, there would be
complete, general, disarmament, till then
you should have pome -elementary
arrangements. Were you lacking that? That
is what the Report ha exposed.

SHRI N. M. LINGAM: I thought I had
answered that. I said a little while ago that
the United States of America, the mightiest
nation in the world today. Madam, could
be destroyed by  the Soviet  Union if it
indulges tonight in a surprise nuclear attack.
I admitted at, the outset and the Government
has said that we never expected a major
attack in NEFA, it is a most difficult terrain,
our logistic support has been very poor
and that we did not have the roads
because road building in that terrain is a
very slow process. And when we knew the
danger was looming large, we established a
Border Roads Organisation, and it has done a
wonderful job of work today. People have no
idea of the problems involved in constructing
roads in these inaccessible regions.

SHrRI M. N. GOVINDAN NAIR: My
point is, I agree that we were unprepared.
But did you read this report about your
unpreparedness with regard to the building
of roads?

SHRI N. M. LINGAM: I shall come to
this point shortly.

THE DEPUTY CHAIRMAN: You have
hardly two minutes more.

SHRI N. M. LINGAM: I know, I wa;
trying to present this problem in a wider
canvass. | was trying to show why we did
not anticipate a major Chinese aggression
on our border.

THE DEPUTY CHAIRMAN: In that
process you have finished your time.

SHRI N. M. LINGAM: I will conclude
now. [ was trying to show why we were not
hundred per cent.
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prepared on the 20th October when the
Chinese indulged in a perfidious attack
against India.

SHRI CHANDRA SHEKHAR  (Uttar
Pradesh): Not even 5 per cent.

SHRI N. M. LINGAM: But the Second
statement of the Defence Minister says that
we are wide awake, wide awake not only in
the military sense, not only in the sense that
we are making up our deficiencies in every
field of military preparedness, but the whole
nation is awake, that it shall sleep no more.
It is true that the time at our disposal is
short. We are up against an enemy who has
had half a century to build up but we are
racing against time. I assure my hon. friend
that we are building up feverishly our roads.
We are not neglecting any branch of
military preparedness. If he cares to see
them, it is up to him to go to the NEFA and
Ladakh borders and test the transformation
that has taken place.

SHR1  CHANDRA SHEKHAR:  But
the point was . . .

SHRI N. M. LINGAM: I am not yielding.
Madam, although we were wrong in placing
hundred per cent, reliance on the intention
of the Chinese, although we have suffered
reverses, it has not been a national
humiliation. It may be a setback, but it does
not mean a major defeat. And thanks to the
Chinese, again the nation is galvanised and
the Chinese will never have an opportunity
to see India humiliated. China has already
learnt the lesson. Our military preparedness
is going on according to schedule to
safeguard the integrity of the nation.

SHRI M. S. GURUPADA SWAMY
(Mysore): Madam Deputy Chairman, when
Parliament demanded an enquiry we were
very clear in our minds what we were
asking for. We did not definitely want a
monotonous, ritualistic enquiry which has
to be gone into, but a thorough clean, com-
prehensive enquiry. We knew what we
wanted, what type of enquiry
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should be  conducted. Madam, we
wanted the causes of tins NEFA
debacle to be gone into—they are very
important indeed—at the same time,

Madam, we wanted further probing by a
competent authority, = we wanted those
elements who were responsible for this
debacle, for this tragedy, to be found
oat, and some punitive treatment to be
meted out to those elements.  Further, we
also wanted to know the nature of the
enemy and the various steps that were
taken during the past and even at the time of
the Chinese aggression to prevent such
aggressive thrusts on our border. When this
demand was made by  Parliament, the
Prime Minister, with a certain  amount of
hesitation, all the same admitting the wisdom
of this demand, conceded that there ought to
be an enquiry which should be
comprehensive enough, which should
include the finding out of such elements who
were responsible for any lapses, bunglings
and faults during  these operations. And
even later it was  conceded by my friend,
the Defence  Minister. ~ While he was
referring to the terms of reference in the
House he made it clear that the enquiry
would not be half-hearted, it would not be
incomplete, and it would be as thorough as
possible. This is the promise made, but
how this promise has been kept up. That is
the question that has to be discussed.

Madam Deputy Chairman, later on I find
an amazing change in the attitude of the
Government in this matter. They said that the
enquiry should be conducted in order to draw
certain lessons out of this debacle and to
profit by that. Later a rider was added. There
was no rider in the beginning. It was added
later that this enquiry is not intended to
punish anybody who was responsible for the
debacle and the statement makes it very
clear. The Defence Minister says there is no
witch-hunting. He says "We do not believe in
witch-hunting." Idonot know if anybody
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wishes to have witch-hunting here. I can

assure the hon. Defence Minister that there is
no McCarthyism or any lobby projecting that
outlook or that attitude. But we want a
real and realistic assessment of the whole
situation and responsibility to be fixed on
persons who were responsible for the debacle.
But the rider says that nobody should be held
responsible or accountable. This is  an
amazing change in the approach of
the Government. I do not know why this
change was brought about. Again I do not
know why the enquiry was not full, complete,

absolute and thorough. Asit is we have
been given only a small portion of the
conclusions  reached by the Enquiry
Commission. ~ We have not even had the

benefit of the epitomised  version of the
Enquiry Report. Madam, here I would like to
ask whether in any other democratic
country in the world today such an attempt
to conceal certain vital things in matters of
defence iy made. We can only draw parallels
and precedents. I  would like to quote
some precedent to substantiate my view.

SHRI AKBAR ALI KHAN: There is no
country where such an enquiry is fuller when
the danger is on.

SHrR1 M. S. GURUPADA SWAMY: I
anticipated your question. I would draw the
attention of the Members, Madam, to the year
1940 when there was a blistering air attack on
England. When, after a week's attack by the
Nazi air force on the British cities and
population, a debate was conducted in
Parliament in 1940—I think it was in th,
month of August, if I remember correctly—a
demand was made that there should be an en-
quiry. The reply was "No enquiry is necessary.
We are prepared to place before the House
every detail." Mr Churchill who was at that
time the Prime Minister—he had taken over by
that time—gave details of the losses, the
weapons used, the forces deployed in various
places and sectors and the kind of strategy that
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had been adopted. I would draw the attention
of the Members to the historic debate in the
House of Commons.

SHRI B. K. P. SINHA (Bihar): May I ask
one question? Was that not a secret session,
secret in the real sense of the term, when
nothing leaked out of the House?

SHRI M. S. GURUPADA SWAMY: 1 do
not know whether it was secret or not. But if
it was secret, we have no objection to have a
secret session here also.

SHRI N. C. KASLIWAL (Rajasthan) : At
that time there was a non-Party Government
in England.

SHRI M. S. GURUPADA SWAMY: I think
my friends are having all sorts of illusions.

SHRI A. B. VAJPAYEE: There was a
coalition.

SHRI M. S. GURUPADA SWAMY: There
was a coalition. There was an open debate and
all the facts of the situation were placed
before the House. A point was made by too
familar a figure now—he was then just a
junior Member of Parliament—Mr. Profumo.
He said one thing which was admitted later on
by Mr. Churchill. He said that the Nazi
Germany suffered from one drawback. Their
own forces, their own people did not know the
amount of munition and equipment, the
number of forces and all the rest of it. That is
why they said the Nazi Germany was bound
to suffer in morale after some time when they
had lost certain percentages in the course of
the War. The whole Germany would collapse
because there would be no morale left there. I
am just drawing the attention of the House tc
the debate conducted in the month of August
1940. It was said that the morale of the British
people was high in spite of that blistering
attack, because everybody knew what was
happening. But today what is the situation
here? We take shelter and  gay that military
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secrecy is a very valuable thing. It is a
valuable thing but we must know which i a
military secret and which is not. Unfortunately
in this country there is no proper view about
military secrets. Madam, is it the contention of
the hop., friends here that the publication of
this Report will involve a military secret?

SHRI AKBAR ALI KHAN: Certainly.

SHRI M. S. GURUPADA SWAMY: Is it
not true, Madam, that even after this gist of
the Report is placed before us the misgivings
that are presist-ing today in the House and
outside the House are as much as they were
before? In future these misgivings may
deepen. Should you work in this fog of
unreality with so many misgivings? Is it good
for the morale of the country? We all agree
that the morale of the country should be kept

up.

SHrRi AKBAR ALI KHAN: It depends
upon the speeches of the Opposition
Members.

SHRI A. B. VAJPAYEE: Are you going to
fight the Chinese with the speeches?

SHRI AKBAR ALI KHAN: We have to
keep up the morale of the people.

SHRI A. B. VAJIPAYEE: Morale is there
but the Government is not prepared.

Surt M. S. GURUPADA SWAMY:
Madam, it is said that there should be faith in
everything but faith will not be found in a
cupboard. Faith has to b, created. It cannot be
kept in a drawer to be opened later on. Later
on it will not be found, I am sure. We all agree
that faith has to be instilled. How? The
persistent misgivings about our defence efforts
should, as far as possible, be cleared. That is
an eclementary thing that has got to be
understood. Unfortunately this country did not
have a major conflict before. The question
which
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[Shri M. S. Gurupada Swamy.] is a
military secret and which is not has not been
properly understood and properly decided.
Therefore, in this context of confusion and
doubt, we must as far as possible err on the
right side, that is to say, we must give more
details and the Houses of Parliament should
be taken into full confidence. But the
position now is that misgivings still persist
in spite of this debate, because the enquiry
itself was narrow, partial, circumscribed,
half-hearted, tardy and most unsatisfactory.

5085

AN HoN. MEMBER: Wishy-washy.

SHRI M. S. GURUPADA SWAMY: I am
one with the Government with regard to
maintaining essential military security. But
the Government itfeelf admits that the
Intelligence Service was unsatisfactory and
therefore, there was no effective checking
on either those elements that infiltered or on
those people who traded on information.
Therefora; let us be very clear and see that
when we do such things, we do them well.

My next point is this. This Enquiry
Report says that there should not be any
witch-hunting. 1 agree with that. ButI do
not know why the Defence Minister should be
using this expression "witch-hunting". Who is
after witch-hunting? Nobody is after any
witch-hunting. What  we want is to place
responsibility on certain individuals.  We
want accountability for action. Taking this
view, if ther, i to be accountability, if
there is to be responsibility,  then there
has got to be a new approach to the whole
problem. We still believe that there should
not be persecution. We do not have any
sadistic persecution complex. The
Ministry says it, but I want to bring it to the
notice of the hon. Minister and to the House
that it is not as if there has been no
persecution. Departmental actions have been
taken or are being taken against a few
unfortunate creatures like ch.apra.sis, clerks
and other junior people. They have been
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proceeded against and action is being taken
against them. It is not as if action is not being
taken. When that is the case, why this hush-
hush policy with regard to taking action
against th, bigger people? Is it because they
enjoy a certain prestige? Is it because they
enjoy a certain place in Delhi society? What is
it then? I want a clear answer. Therefore, 1 feel
that there is a sort of anxious concern to
conceal certain things. I know many many
things the Defence Minister has given. What
he has given is very important and very
interesting. But I would also say that what he
has concealed is equally vital and I would
really have felt happy if these important, vital
and inseparable issues had been gone into and
a thorough enquiry made. I would have been
happy if a separate commission had been set
up for the purpose, a commission on which
there is an independent Judge and an ex-
General. That would have made the enquiry
objective and impartial.

Let us realise the gravity of the situation
today. The country still does not want to
believe that the tragedy was unavoidable. The
main question is whether the tragedy in NEFA
was avoidable or unavoidable.

(Time bell rings.)

THE DEPUTY CHAIRMAN: You have
taken 20 minutes. Two more minutes you may
take.

SHri M. S. GURUPADA SWAMY: 1
would require only five minutes more.

THE DEPUTY CHAIRMAN: That would
make it 25 minutes and there are many more
speakers.

SHRI M. S. GURUPADA SWAMY: As I
said, the question is whether the tragedy was
avoidable or unavoidable. My feeling is that if
things had been done properly, if proper steps
had been taken in time and effectively, this
NEFA tragedy could have been
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avoided. Surely our defences were at a
disadvantage. Defence was belittled both
quantitatively and qualitatively in the past
and defence never came up at all for serious
thinking in the Government. What is . the
result? The result was the debacle in NEFA.
It was made inevitable, T would say. It was
not unavoidable. Tt became inevitable
because of the false steps that had been
taken. Madam, what is the position today?
What is the dynamics of the situation?
There is no gun booming at any target
today, but there has been massive build-up
of the enemy forces. I am told that 25,000
divisions have been concentrated all along
the frontier.

AN HoN. MEMBER:
sions?

25,000  divi-

SHHI M. S. GURUPADA SWAMY: I am
sorry, I mean 25 divisions have been
concentrated, I am told, all along the
frontier. Also I am told that the present
concentration is much bigger than the entire
military strength of India before the Bomdila
and Sela tragedy. If that is true, how is my
hon. friend the Defence Minister going to
meet this situation with three divisions or
with even six divisions? The other day the
Defence Minister was good enough to say
that military supplies wer, flowing in, that
they were streaming in. Where are they
streaming in, [ want to know. What about the
East European countries? In spite of
missions by various committees and visits by
individuals, the supplies are not streaming
from the East European countries. Even from
the West the supply is negligible, not much.
If you look at the budget of England, it is
very clear that they have made provision for
Aid-India only from the next budget year. So
enough supplies will not be coming now. In
this present position, how will you meet this
danger that is growing? It is growing much
more now because there is a premarital
political fornication between Pakistan and j
China and there is a sort of entente
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between these two countries. So unless we
build up our forces in time, how do we check
these two evils? Today China has invaded and
then withdrawn. Rut China is in physical
possession of those areas, all those areas
which they claim to be theirs. In spite of the
fact that the Prime Minister has said that we
were free to occupy those territories, those
areas, we are not able to go there. That is a
fact. Why can't we go there? That is because
we are still weak and that is accepted. The
only way is to make up our will and to have
adequate means to translate that will into
action. We must fight the enemy as long as it
pleases them to fight, and our determination
should be to fight China as long as China
wants us to do so. That should b, our
determination, and that can only be done if we
mobilise on a much larger scale than at
present, our men and material for this

purpose.

Madam Deputy Chairman, I wish our
Defence Minister would be much more
dynamic than he is now. He is dynamic, I
know, and he has brought about considerable
changes in the Ministry by the way he has
been functioning. But that is not sufficient. I
must say that much more effective steps have
to be taken. Complacency and inertia have to
be removed. The main bottlenecks are inertia
and complacency. We have to remember that
anything may happen at any time and we must
be alert, we must be vigilant and we must be
prepared. Madam Deputy Chairman, we must
also understand that war with China may be a
30-year war, or even a 100-year war, and we
must be prepared for it. So if you want to
fight, fight well. You must remember one
thing, that this is a conflict of strategy, re-
sources, organisation, materials, morale and
science. We have got to be clear in all these
things; otherwise, we will be finished.
Therefore, I want the Defence Minister to give
a bold lead, take us into confidence and we
will assure him that so long as we live, we
will fight and when we fight, We will
succeed.
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DRr. GOPAL SINGH (Nominated): Madam
Deputy Chairman, it is a very delicate matter
that we are discussing today because the
future of our nation and its independence are
at stake. We should not, therefore, discuss this
matter from the party standpoint but from the
national and the country's standpoint.
Whatever we say here has a certain effect on
the morale of the people outside and if we try
to take advantage of the situation created by
this crisis, I am sure the enemy would be more
pleased than any advantage that might accrue
to us as a result of the brave speeches that we
make here. Two o'f the criticisms that have
been levelled against the Government by the
leaders of the Opposition are: one, why did
°ur Military Intelligence fail and, two, why
could not we build border roads in time? I will
first reply to the point raised by Mr. Govindan
Nair because I am very happy that he, being a
member of the Communist Party, has the
courage to stand up for his nation against the
Chinese aggression and to be with us at this
time of crisis. Unfortunately, we had been
witnessing for the last few months, ever since
the Budget was presented to this Parliament
and was passed, a good deal of agitation on
the part of the Communist Party of India, to
reduce taxes, to bring down the price level, to
do everything . . .

DRr. A. SUBBA RAO (Kerala): What is
unfortunate about it?

SHRI M. N. GOVINDAN NAIR: Tax the
rich.

DR, GOPAL SINGH: Just listen to me.
Have a little patience and 1 will reply to
almost all the points.

SHrl FARIDUL , HAQ ANSARI (Uttar
Pradesh): That they would never have.

DRr. GOPAL SINGH: Unfortunately, Mr.
Govindan Nair and his Party brought out a
huge procession of about a lakh  of people
to parade
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through th, streets of Delhi at a cost, I should
say, of about fifty lakhs of rupees or more,
merely to demonstrate their resentment
against the taxes that have been imposed as a
result of the Chinese aggression against our
territory. I would °'ly ask him this simple
question,

SHRIB. K. P. SINHA: There were less than
fifty thousand, not one lakh.

DRr. GOPAL SINGH: I am "putting it at as
high a figure as they themselves make it out
to be. I believe it was fifty thousand, maybe
less but they say that it was more than a lakh
of people who paraded through the streets of
Delhi.

SHRI B. K. P. SINHA: Their claims ar,
always tall.

DRr. GOPAL SINGH: Even if their claims
are tall, they brought people here at a cost of
fifty lakhs of rupees.

AN HON. MEMBER: From where did they
get the money?

DRr. GOPAL SINGH: From anywhere, I do
not bother. Even at this time o'f crisis they
brought large number of people to Delhi at a
cost of fifty lakhs of rupees to bring down the
morale of the people. Why did they take out
this huge procession?— to overawe the
Government, to demoralise the people, to tell
the world outside that they were not with the
Government, that the prices were rising, that
the people were being crushed under the
burden of taxes and, therefore, this
Government should be brought down as
speedily as possible in the interests of a Com-
munist regime in this country.

DRr. A. SUBBA RAO: It was only to bring
down the prices and for nothing else.

DR. GOPAL SINGH: No, ,0, it was to
demoralise the Government. The price issue
was only an excuse put forth.

SHRI B. K. P. SINHA: One more objective,
they got photographed by the Chinese.
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D«. GOPAL SINGH: I think they are not
very happy about it, but there is, it happened.
Even at this time of crisis, when taxes have
risen on account of the Chinese aggression
they have taken upon themselves to attack the
morale of the people which is an ammunition
of war. Not only they but also the Jan Sanghis,
the Swat-antrites—everyone of them has
attacked the Budget. On the one hand, they
have attacked the Government for non-
preparedness and when taxes are increased—
and there is no other means by which the
preparedness of the nation can be assured—
they attacked the Budget. Once you do not
allow the Government to build up huge
resources to fight the Chinese menace, then
you should not expect this nation to be
prepared for the coming fifty years to meet the
Chinese aggression that is facing us, not only
the Chinese aggression but also the Pakistani
aggression. You must choose between the two
things. Either you must sacrifice and sacrifice
fully, be a part of the nation when it is passing
through a great crisis or you bring about
confusion and chaos in the country in which
case, I would respectfully suggest that you are
not playing the part worthy of the great
citizens of this country.

[ 20 SEP. 1963]

Secondly, we have been accused— the
Government has been accused—of lack of
intelligence, military intelligence, I mean to
say.

HoN. MEMBERS: Both.

Dr. GOPAL, SINGH: Now, you laugh at
my cost.

SHRI AKBAR ALI KHAN: We are dealing
only with military intelligence.

Dr. GOPAL SINGH: Now, you laugh at
my cost and I am going to laugh at your
cost. Wait a minute.

They have accused the Government of lack
of military intelligence. The Government has
been told that not enough resources were
available for the military intelligence of the
kind
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that was necessary at that time with the result
that we came to grief. Now, if the military in-
telligence of every country were to be that
prefect then you would never have seen
Dunkirk, Singapore, Korea. There would have
been no wars and perhaps there would have
been no history to talk about There is a
proverb that nothing succeeds like success but
there is also its counterpart that nothing fails
like « failure.

PrROF. M. B. LAL (Uttar Pradesh): You
have always followed the second.

Dr. GOPAL SINGH: I may also say that
you have not followed the first. You have
never succeeded in anything so far, not even
in getting the votes of the people.

PrOF. M. B. LAL: You have succeeded in
one and failed in the other.

Dr. GOPAL SINGH: It is good to be
amusing sometimes but one should not always
be amusing at the cost of one's own nation's
distress. What I am saying is that if the
military intelligence would not have failed or
if it would not have been that imperfect as it
turned out to be then we would not have
suffered reverses. But it is not merely the lack
of military intelligence, it was not merely the
lack of roads, it was something else.

Now, we are told that the Government, in
spite of the warnings that the Chinese gave by
their skirmishes on the borders, did not pay
any heed and did not prepare. Now, right from
1959 when the border with the Chinese
became live, when the Border Roads
Organisation was set up, more and more
border roads were built, and as the statement
of the hon. Defence Minister would show,
about 1600 miles of roads were built up to
June, 1963. More and more roads are being
built now-a-days and this Organisation is
doing remarkable work in spite of the
deficiencies here and there. We in India have
never seen the destruction war causes. We
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see this now for the first time since
independence. Earlier, somebody else was
fighting for us all the time. We were either
part of an empire or slaves of the Moghuls and
the Afghans. If during the last sixteen years
that we have been independent, we have
committed certain mistakes then, on account
of those mistakes, you cannot damn the
Government outright and say that everything
that the Government has done is wrong, or all
that opposition, hopelessly divided, would
have done would have been right. And
Madam Deputy Chairman, I want to submit
that there is a good deal of difference between
a defensive war against border incursions and
the requirements of a eoun ter-attack. Once the
enemy takes the offensive he always gives you
initially a bloody nose, you are flabbergasted;
you do not know where you stand. It happened
not only with us but with all the nations of the
world. Whosoever attacked first, whosoever
aggressed, had the initial advantage. That is
the lesson of history. You read any nation's
history. You take the history of the last War
and you will get to know that whosoever
aggressed first had the initial advantage. The
Chinese too had the initial advantage, but we
must also remember that we were fighting on
three fronts, not on one front. NEFA is
divided into two Divisions, one is the Lohit
Division and the other is the Kameng Division
and the third was the Ladakh front. At the
Ladakh front we fought very well indeed. We
did not give in and we fought as heroically as
possible and in the Lohit Division also the
results were spectacular. But it was only in the
Kameng Division that there were reverses.
Now, General Kaul who has been criticised
rather severely in this House was in charge not
only of the Kameng Division but also of the
Lohit Division. If he was a bad General in one
Division he could not have been a good
General in the other or if he had been a good
General in one Division he could not have
been a bad General in the other. But some-
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thing did misfire. I do not say that something
did not misfire. I am glad the Defence
Minister has accepted the shortcomings of
those days and has also assured us that the
mistake would not be repeated. But when we
speak of our reverses, our successes in the
Lohit Division must be put by the side of what
we suffered in the Kameng Division.

SHRI A. B. VAJPAYEE: What successes?

SHRI A. D. MANI: Yes; what successes?
Where?

DR. GOPAL SINGH: Let us first of all see
the over-all picture. Well, we had to withdraw
against overwhelming numbers, and we did
withdraw but in one Division we withdrew in
a very orderly way taking a heavy toll and . . .
(Interruptions). It is very good to shout like
this from the Ramlila Ground but military
operations are not carried on from the Ramlila
Ground.

SHRI CHANDRA SHEKHAR: Nor they are
carried on from Trimurti or sitting here in
Parliament . . . (Interruptions). And you are
praising all those Generals who have been
sacked by th, Government.

DRr. GOPAL SINGH: They have not been
sacked. They resigned.

AN HoN. MEMBER: They deserve to be
sacked.

Dr. GOPAL SINGH: They may deserve
anything but the point is that they were not
sacked.

SHRI FARIDUL HAQ ANSARI: Probably
he has been removed to become Prime
Minister later on.

(Interruptions.)
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DrR. GOPAL SINGH: Madam Deputy

Chairman, when it is suggested that there was
a good deal of interference on the part of the
higher commanders with the work of the local
commanders then all that I have to suggest is
that it is the duty, the business, the function,
of the local commander to refuse to obey the
orders.

ProOF. M. B. LAL: Wonderful!

DRrR. GOPAL SINGH: You have not then
studied war history, nor have you studied
what many officers of integrity have been
doing in times of war. It iy always open

(Interruptions.)

SHRI AKBAR ALI KHAN: 1 think
Dr. Gopal Singh should be allowed to
speak. My friends can have their
say later on.

SHRI M. N. GOVINDAN NAIR: I think the
Defence Minister must be saved from such
friends.

DR. GOPAL SINGH: And the nation from
you and your Party.

THe DEPUTY CHAIRMAN: You have
only five minutes more, Dr. Gopal Singh.

Dr. GOPAL SINGH: Madam Deputy
Chairman, [ would submit in all humility that I
should be given some more time because most
of my time has been consumed by these
interruptions. If they are very keen on
interrupting me, certainly I am keen on
proceeding with all the arguments that I can
advance against* their frivolous attacks. As I
said, it is the business of the local commander
always to refuse to obey wrong orders,
because it is he who is on the spot and it is he
who can judge the local situation as it
develops from time to time. No military
commander has so far ‘een charged with
dereliction of duty if he has done so. I will
give you two instances.  Firstly, when Mr.
Churchill ask-
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ed General Wavell to attack in North Korea
he refused because he thought he did not have
the wherewithal which was necessary.

SHRI A. D. MANI: You say North Korea?

Dr. GOPAL SINGH: Not North Korea,
North Africa.

SHrRI FARIDUL HAQ ANSARI: But he
became the Viceroy of India

Dr. GOPAL SINGH: I know every body
who failed became the Viceroy of India.

SHrRi CHANDRA SHEKHAR: Here
unfortunately Pandit Nehru has got no
colonies; otherwise we can send him there.

DrR. GOPAL SINGH: Similarly, when
General Auchinleck was asked to attack, he
also did not have the necessary
wherewithal but he did attack and lost the
battle. And we must remember that Mr.
Churchill used to direct the operations from his
bedroom. Here you have accused the
political leaders of having directed the military
operations from here, though I can vouchsafe
that nobody directed the operations from
here. But certainly it is their business, their
right and their prerogative to  lay down the
policy from here but nobody in his senses
would direct  the operations from his office
here. But Mr. Churchill did even that.
When General ~ Auchinleck obeyed Mr.
Churchill and attacked and lost even then in
his case and in the case  of General Wavell
also the nation upheld Mr. Churchill and
not the Generals. But here we are out for a
witch-hunt and we want to have the heads
rolled in dust of those people whom . . .

SHR1 FARIDUL HAQ ANSARI:
people; but the man chiefly responsible.

Not
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DR. GOPAL SINGH: ... we can get hold of.
It is the nature with us Indians that whenever
we have some scores to settle outside and if
we cannot settle those scores then we come
down upon our womenfolk and children when
we go back home. That is what the leaders of
the Opposition are doing and that is not at all
correct. (Interruptions.)
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THE DEPUTY CHAIRMAN: Order, Order.

Dk. GOPAL SINGH: They are disgracing
the House by saying all kinds of things about
our defence forces,

SHRI A. B. VAJPAYEE Does it apply to
the Government also?

PROF. M. B. LAL; They are an exception to
the rule.

DRr. GOPAL SINGH: It has been suggested
by Mr. Mani that the Defence Department
surrendered Rs. 32 crores during the last five
years for it could not build up all the material
for which Parliament had sanctioned money.
Now, if I may be permitted, I would like to
read out an extract from an article that
appeared in the "Statesman" of September 9.
The article is entitled "Some Facets of
Defence Production—Complete Self-
sufficiency —a Distant Goal". In that article
the military correspondent of the "Statesman"
says:

"To begin with, in the manufacture of
defence equipment, it is not simply a
question of foreign collaboration, obtaining
technical know-how and the setting up of
ordnance factories. Prior to all this it is
essential to determine the suitability of item
"X" for use in our own country
To ascertain this, user trials, that is. tests by
troops in the field have to be carried out
over protracted periods of time in all climes
and over varying conditions of terrain.
These tests may indicate some short-
comings, which in turn may mean the
introduction of modifications to
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the original design of the item ---------------
At first a prototype is produced on the basis
of the qualitative requirements. This may
take, say, two years, that is, after the factory
has been set up and tooled for the purpose.
Then comes a period of trials. These are
exhaustive and time-consuming, and may
weffll cover another ' two years. Defects are
eliminated, further trials are carried out, and
finally item "X" in its acceptable form is
ready to go on to the production line."

Therefore, merely to suggest that if you have
the money, if you have taxed the people, then
you must immediately arrange for the
production of armaments is to ask for the
Mocn. You cannot build up a military
potential just because you have the money. If
you have the money all that you can do is to
go and buy arms from abroad and we all know
that there is an enormous arms racket in the
world. If you are not allied militarily with one
nation or the other then nobody is prepared to
part with his strategic weapons. But Pakistan
is on a different footing. We have only learnt
very recently from the official briefings to
American newsmen that Pakistan has received
hundreds of modern M47 and M48 tanks from
the United States as military aid. And further
we learn that Pakistan has also received F-104
supersonic fighters, armed with sidewinders.
And then this briefing also discloses that
Pakistan is staill getting about 50 to 60 million
dollars worth of military equipment annually.
This is after Pakistan has joined hands with
China and We know that Pakistan is either
going to or has already entered into a military
pact with China. With all this on our borders,
with all this happening around us in respect of
China and in respect of Pakistan, to suggest a
further probe into the military weaknesses in
NEFA or to launch upon a witch-hunt, I think,
would be disastrous. What we need now is to-
give ablank cheque to the hon.
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Defence Minister, who has during the last
nine months or so, done yeoman's work to the
admiration of everybody. Wo should give him
our support and our encouragement in the
great task that lies ahead of him.

[ 20 SEP. 1963 ]

One point more and I shall have finished.
This is in respect of the retirement of the
officer class. Now, much has been said about
the senior army officers, that at very high
levels the leadership failed. But I wonder if
the Defence Minister has applied his mind to
the fact that our officers are retired at the level
of Colonel and Brigadier at the age of 47.
When Marshal Zukhov of the Soviet Union
was here about ten years ago he was
astounded that at such a young age, when the
nation had invested so much money in the
training of an officer, he should be retired.
Unfortunately, because we want people who
are coming behind to be promoted, we retire
officers at the age of 47 to 50. This, I think is
not germane to the build-up that we all have in
view. Not only should their age limit be
increased to round about 60, depending on the
physical fitness of the officer concerned, but
also there should be some kind of gradation of
officers into 'A’', 'B', 'C class, etc. What we are
seeing now is that the officer who gets
promotion does not do so because of his
character or toughness or because of his
inherent qualities a; a military leader but
because he has a better look, because he is
very sociable or because he has some con-
nections and this is disastrous to any army.

With these words, I thank you.

SHRI MOHAN LAL SAKSENA (No-
minated) Madam Deputy Chairman,
ordinarily I do not take the time of the House,
but this is an important occasion and I rise to
speak with a sense of duty—duty to my
countrymen, duty to the House, duty to my old
colleague and leader, the Prime Minister, with
whom I have had the privilege of working for
over 40 years now, and to myself,to speak out
as [ feel about the present situation.

and on 'Our 5100
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It is an important discussion. Two statements
of the Defence Minister are before us and they
deal not only with the situation as it was
before the NEFA debacle; but also with our
preparedness to meet any future aggression
from the enemy.

Now, as regards the findings of the
Committee, I agree with him that nothing
should be said here that is likely to hearten the
enemy or demoralise our men. I do not ask for
any further information nor I want him to say
anything about the enquiry that has heen held.
From the report that he has laid before us we
find that things have gone wrong and I want to
know what steps have been taken to set those
right. Here I may refer to what Mahatma
Gandhi had said. If things around you-go
wrong, you have to look into yourself for the
cause. We are the makers of the cause of our
surroundings and to set them right we have to
direct the searchlight inward. With the
crusader's spirit we have to fight our
shortcomings. Your shortcomings have been
there. Your shortcomings have been
responsible for the humiliation the country has
suffered. The whole question is: Are we
following this with a crusader's zeal, to set
right those surroundings which were our own
creation according to Gandhiji?

Another thing I would like the Defence
Minister to remember is this. Our motto is:
"Satyameva Jayate". It is truth which will
prevail ultimately. If the hon. Minister and his
colleagues follow these two rules of the
Father I am sure we will come round and we
will have avenged this humiliation. The whole
question is this. We find here that all these
five points were considered here and there
were certain shortcomings. But what steps
have been taken? Why were these shortcom-
ings there? Explanations have been given by
some members. Other Members have found
grounds to accuse the Government for the
mistakes. 1
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would like to ask them who amorig them can
guarantee that he will not commit any
mistakes. Mistakes, of course, will be
committed. To err is human. But to recognise
one's errors, errors of judgment, errors of
omission and commission, is divine and it
pays in the long run.

SHRI AKBAR ALI KHAN: It has been
done in the Report.

SHRI A. B. VAJPAYEE; That has not been
done.

SHRI MOHAN LAL SAKSENA: If it is
done, it is all right. I do not want it to come
out here. But I say we must know what the
mistakes are which are responsible for these
happenings. There are three prominent actors
in this drama. They are the Defence Minister,
the Chief of the Army Staff and General Kaul.
These are the three main actors. How have
they come out of Lhis? Fortunately for us they
are no more connected with the Defence
Ministry and, therefore, anything that we may
have to say here in regard to them is not likely
to affect the morale of our men. I had some
correspondence, with the Defence Minister
regarding Lt. General Kaul. I wanted to know
why he was retired, what were the grounds of
his retirement. When retired Generals are
coming forward to join the Army, here is a
General, who was highly spoken of and
eulogised in the other House, he was retiring
before his time. I asked them whether it is due
to his illness or due to anything else. I did not
have any reply. I can ready my letters. The
reason given is that he wanted to go and he
has been allowed to go. What an explanation!
After all, if a General who has got two more
years to put in goes and retires at a time when
the emergency is there, it does not speak to his
credit. And then, again, what about the Chief
of Arm, Staff? He was also allowed to retire.
When other retired Generals were coming
forward, volunteering their servtaas, he also
was a«ked to retire.

[RAJYA SABHA ]
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After his retirement, General Kaul has been
permitted to join, to take up a job on a salary
0f 20,000 dollars a year. On the other hand we
want to impose limits on salaries here in the
private sector. What for, for what purpose?
Simply to advise Dr. Dharma Teja, whatever
the name be. When an enquiry was still on,
General Kaul was permitted to retire and go
abroad. And what are his actions? Was he ill
when he came back from NEFA to Delhi? Did
he come for treatment? I went to see Dr.
Kunzru in the hospital and I heard stories. The
General had come saying: "I am ill, I am ill".
And what was the doctor's diagnosis of the
case? He was never treated in the hospital. He
had come all the way from there. Was it
homesickness? It is a very bad disease for a
General. You know how Rajput ladies turned
away their relations who had returned from
the battlefield. Then he goes back and then he
comes back again, and I know that he was
allowed to retire. I do not say anything more,
but taking all these into consideration the
inference is that the local officers were not
taken into trust, and there was interference
and all that. T feel that General Kaul might
have done very well in the past but in this
debacle he did not come out creditably. That
is what I say. So I feel that it was not a proper
thing for the Government to have done. If he
was fit to serve, he might have been em-
ployed in some other Department, but not in
the Defence Ministry. He might have been
employed on some other job. To permit his
appointment on such a high salary as 20,000
dollars, I think it does not redound to the
credit of the Government which talks of
socialism and working for it.

I will not say anything much about the
Army Chief. I know there was some trouble
between General Thi-mayya and the .*-
Defence Minister. After all the Prime Minister
intervened and things were squared up. So
there was some sort of feeling, not

harmonious feeling, between the then



5103 Statements on the
NEFA Enquiry

Defence Minister and the Chief of Army
Staff. (Interruption) In the Report itself it
has been said that if the ordinary course had
been followed in the matter of promotions,
there would have been no discontent, there
would have been no trouble. So there was
come interference which should not have
been allowed. This comes out in the Report
itself.

Coming to the ex-Defence Minister himself,
personally he is a friend  of mine. He may be
an able advocate, he may be a clever
politician, he may be a dextrous diplomat, but
he is not an administrator. I think it was a
mistake to have anybody as Defence
Minister who could give no time to his work,
who had no experience of administration.
People speak of administrative experience
because they "give their whole time and
attention to it. Then the second mistake was
that he was also made the leader of the
Indian delegation To the United Nations. He
had to spend much of his time there. He could
not give his time to his work here, he could not
have worked with single-minded devotion, and
so he must have depended upon his officers
and others. In such cases when the Minister is
away, vested interests get round, and in this
particular case I think it was a mistake to have
appointed Mr. Krishna Menon as Defence
Minister because he was connected with what
is known as the jeep scandal, and there are
persons who can trace by a chain of action
and reaction from jeep scandal to NEFA.
I can give a story. There was a halwai. He was
preparing sweetmeat. By mistake he had
sprinkled liquid sugar on the wall which at-
tracted a lot of flies. The spider came to eat
the flies. Then the lizard came to kill the
spider, and then came the cat. The halwai
rushed at the lizard. A beggar was standing
outside and his dog ran towards the cat.
There was trouble.  This halwai felt that he
belonged to the other community, and there
was danger of communal trouble. Then some
wise men came and went into the cause of the
trouble. They pointed out that he was respon-

[20 SEP. 1963 ]
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sible for sprinkling that liquid sugar. What
happened here? I have got the Report of the
Public Accounts Committee in my hands.
There were several transactions  connected
with the Defence Ministry in which it had been
found that the officers had not acted according
to the rules laid down. There was no
inspection. Orders were placed for jeeps and
those jeeps were of course not  inspected
properly. Contracts were entered into, but there
were losses which Government had to suffer
because the jeeps were never supplied. You
might file a suit but nothing would happen.
Now, we find even in this report that we lack
material.  This is how material is pur-
chased. We know what would happen. But
what happened in that case? The High
Commissioner had to resign and he came
away. Not only the High Commissioner
resigned but some of the officers in the
Ministry had to be transferred to the  States
and sent  away from the Defence Ministry.
But when Mr. Menon took charge of the
Defence Ministry, those very officers came
back and we know how things worked like
that. Personally I feel that what has happened
has happened, I do not blame anybody. As
carly as 1954 1 had written a letter to the Prime
Minister.  In this letter 1 said that the
Defence Ministry was not being properly run.
In fact he himself was in charge of Defence.
There was no Defence Ministry at that time.
It was only  called Ministry of  Defence
Organisation, MDO. In the telephone directory
you did not find mention of Defence Ministry.
I must pay my tribute to Mr. Gopalaswamy
Iyengar. He was an able administrator. He
was the right man for the Defence Ministry. He
was dead. Nobody else was found. There-
fore, the Prime Minister had to take it himself.
In this letter I wrote to him that it was high
time he had  a Defence Minister. Not only
that, I also said .

SHRI AKBAR ALI KHAN: Dr. Katju was
Defence Minister.

SHRI MOHAN LAL SAKSENA; He was
appointed  afterwards. In this
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also warned him that his Central Intelligence
was not satisfactory, that it was not as
satisfactory as in other countries, and I gave
him instances. That was in April 1954. It was
a long letter, it dealt with many other
problems. I have been writing to him off and
on acquainting him with all things that occur
to me. I am obliged that he reads letters, he
pays mthem some attention, but busy as he is |
do not think that he can be expected to attend
to' everything. In that letter I suggested that he
must have a Defence Minister.
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Now, I come to the other aspect, and
that is  preparations. = Whatever the
Report says I am prepared to accept.
But I am one of those who believe that
if we have to meet the Chinese
menace it is not by having only mili
tary might. We have to mobilise the
millions, and then we can meet it
effectively. It is not a question of one
year or two years. There may be a
shooting war or none. We have got a
border of 2600 miles with China. We
know that so far as the Himalayas are
concerned, they have been our natural
defence line. But now they have be
come pregnable. History shows that
the people have to suffer for the negli
gence of their rulers for not having
properly fortified the wvulnerable places
in the Himalayas. Therefore, if we
had suffered, it is not anything
unprecedented, but we  have
to profit by our experience. We have to make
the Himalayas impregnable, and because of
the importance of the Himalayas, it has
become a part of our culture, of our religion,
and our literature is full of vivid accounts of
the fabulous wealth of the Himalayas. Not
only that, people from other parts of the coun-
try like Joshis and Pandeys went and settled
there. So, now it will not be only the military
forces that can safeguard our country but we
will have to make the Himalayas impregnable
and that can be done only by doing this. For
every five miles or ten miles-we should have a
settlement like the

[RAJYA SABHA]
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one that they have got in Palestine to safeguard
their border from being over-run by the Arabs.
They do have the soldiers there all the time.
They settle the people there. They v have
industries there, they have got agriculture there.
They are interested in safeguarding their
border. Therefore, keeping all this in view, I
have made a suggestion that we must raise a
memorial to Raj endra Babu, and it should be
called the Himalayan Development Fund. All
the parties should join it. Every district should
feel that its boundary is not the district's boun-
dary but its boundary is the Himalayan
boundary. Let every district contribute ten
people, retired persons, even unemployed and
the rest, who will go and settle there. After all,
the peace and security and the well-being of the
people of this country will depend upon the
safety and security of the Himalayas. They are
not impregnable.

In the end, I would refer to only one point.
As I have said, we have to mobilise the might
of the millions and not depend only on the
mighty nations of the world whom we look to.
When there is a difference between Russia
and China, when something happens, we feel
elated. Everything will dep upon our own
strength. Even God helps only those who help
themselves. We have to moblise the might of
the millions and it is a great source. We
should not depend upon the funds of the
mighty nations, whether they are roubles or
dollars.

Lastly, I might remind the House of what
Swami Vivekananda said some years ago—it
is spirituality which has been the sheet—
anchor of India. It is because the people are
spiritual that the nation lasts so long. But,
unfortunately, we find sometimes that we
have the onslaught of materialism; spirituality
is just everwhelmed. I hope and pray that it
may be given to us to realise the fundamental
fact that the foundation of India's freedom is
its
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spirituality, it is our sheet-ancnor, and we
must do all that lies in our private life and
public life to strengthen it; we must give it
higher values than what the other materialistic
countries
do. Ny
SHRI DAHYABHAI V. PATEL (Gujarat):
Mr. Vice-Chairman, 1 think a well-deserved
tribute has been paid by friends particularly on
this side to all the ranks of our fighting forces,
particularly the lower ranks, who have
distinguished themselves in the service of the
country during the period when we were
under foreign domination and thereafter, and
even under the United Nations.
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SHRI AKBAR ALI KHAN: Not only that
side but the whole House has paid a tribute.

AN. HoON. MEMBER: Hope so.

SHRI DAHYABHAI V. PATEL: However,
a reading of this statement shows a certain
lack which, is not due to their fault but for
which they had to pay the price. Even while
the Defence Minister was reading the
statement about the enquiry in this House—I
remember he came here to make the statement
when the Prime Minister was speaking on the
international  situation—immediately  after
him, what the Prime Minister said was not on
international affairs, more than half of his
speech was a white-wash or trying to wash
out from our minds the impressions about the
statement that the Defence Minister made
with regard to the NEFA debate, not only
NEFA but all over the front. Therefore, one
needs to go a little deeper into this.

An assurance was given to this House that
there would be a thorough enqiury. Shri
Chavan himself said that if the allegations
against certain army officers were proved,
Government would take action against them.
Slowly, the Government shifted its ground. In
the Lok Sabha, in answer to a question in
March, the Defence Minister said that
Government had not decided whether even the
terms of reference could be disclosed. But ha

[20 SEP. 1963 ]
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repeated that the enquiry was only a military
appraisal. How this happened within the space
of a few months is difficult to understand.
Then about the enquiry itself, how did the
enquiry proceed? Who were the people inter-
viewed? I would like to know from the
Defence Minister whether the persons who
were actually fighting, the jawans who were at
the front, how many of them were interviewed
and examined, how many of the junior officers
present at Tawang or at Sela were interrogated
to know what the situation was actually.
Serious allegations have been made about the
failure of the Government, of the Defence
Ministry, in supplying equipment about
sending the flower of our army for slaughter
without even the requisite equipment, without
even snow boots. We should like to know
from the Defence Minister whether any real
enquiry into this has been made. The Prime
Miinster has taken shelter under a very useful
word 'witch-hunting'. Nobody wants witch-
hunting. But this House and the people of this
country do want to know who is responsible
for this debacle.

A person who has been connected with the
Government of this country, who knows many
people in the Government and who has been
knowing for some time people who have
served as Ministers, has given some of his
views. It is not possible to escape the
observations that he has very rightly made in
the background of how the former Defence
Minister came' into thi3 country from London.
About the jeep scandal case, our Public
Accounts Committee has quite a lot to say. It is
not possible to forget "the way in which he had
gone into this and the suspicions of the people
that the defence of the country was not in the
right hands even though the Prime Minister
might go on defending him. The Report of the
recent Public Accounts Committee is before
this House; the matter has been referred to
more than once. Last year, after a visit after the
emergency came, the members of the Public
Accounts Committee have commented and
pointed
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out that while we had well-equipped defence
workshops, they were not producing what they
should. Not only were they not producing
what they should, but they were not even help-
ing the industry. In most progressive countries
defence production and industrial production
are co-ordinated. We should have trained
people in charge of machines, we should have
the machines in full use. We should have men
that could be switched on to defence
production, to the production of armaments at
the time of crisis. Some sort of prevention of
unemeploy-ment was really begun there. But
instead of producing useful things, the
ordnance factories were producing coffee
percolators, photo-enlargers and bathtubs.

Prop. M. B. LAL: Do you think they are
not useful.

SHRI DAHYABHAI V. PATEL: As I said
in this House, in one of my questions, I think
the bath-tub would be very, very useful to be
sent t0 people responsible for this debacle if
they followed the Chinese method. And you
know what the Chinese Generals do when
they are responsible for defeat or a failure?
For that the Japanese word is "Harakiri'.

When this enquiry was promised, as I said,
it was stated clearly that if any of the
allegations or certain things, or lack of
foresight on behalf of Army officers was
proved, action would be taken. Has any action
been taken? Our questions are not answered. |
have myself asked several questions
particularly with reference to the Prime
Minister's statement in the Lok Sabha that
General Kaul has seen a lot of active service,
that he has a useful record of service I should
like the Defence Minister to tell us whether
General Kaul has seen active service
anywhere. If he has not seen active service, is
the Prime Minister misleading this House? 1
am afraid I have found the Prime Minister
misleading thi§ House.

[RAJYA SABHA]
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SoME HON. MEMBERS: No no.

SHRI DAHYABHAI V. PATEL: Only this
morning he has tried to mislead the House.

Dr. GOPAL SINGH: Only this morning
Mr. Mani was saying that he had seen active
service in Ara-kans and Kashmir. Has he
not?

SHRI A. D. MANI: He was not a battle-
tested veteran.

DRr. GOPAL SINGH: Not on, of our higher
officers is.

SHRI AKBAR ALI KHAN: That is a wrong
statement.

SHr DAHYABHAI V. PATEL: Mr. Vice-
Chairman, hair-splitting is an easy way when
you do not want to do anything. Active
service is something different from sitting
behind with the supply lines, as a person in
charge, what they call, Quarter-Master
General. It is that type of officers who sit
behind and see that the supplies are
maintained. Tney are not in charge of defence
strategy. They are asked by the General to
pro. vide so much, so much, and they provide
it. Has General Kaul ever been in charge of
fighting forces? Has he in charge of fighting
forces? Has e any. experience of war? Will the
hon. Member who is so anxious to defend
everything that the Government does say
something?

SHRI ABDUL GHANI: (Punjab): Trimurti.

DRr. GOPAL SINGH: What kind of remarks
Mr. Abdul Ghani makes? What is Trimurti?

SHRI ABDUL GHANI: Everybody knows
it.

SHRI DAHYABHAI V. PATEL:
Parliament has been pointing out repeatedly
the necessity of defence preparedness. I find
that on the 8th April in the Lok Sabha, Mr.
U. C.
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Patnaik made the following oterva- [ tions: —

"I am just giving instance after instance
of our requirements for Ladakh as well as
for NEFA which our Ministry has not
taken care to produce."

This was 1960. Mr. Krishna Menons says in
April 1961: —

"We are in the same position with regard
to medium artillery and our production
establishments are able to meet whatever
demands the Armed Forces may make upon
them .. Of course if there was an
emergency of a serious character, it is
calculated that defence prduction should go
up by ten times."

How many times has the defence production
gone up since the emergency came? And how
far are we from it?

We have been hearing such a lot ali out the
semi-automatic weapon which has been
produced in our ordnance factories. Last year,
when I went with the Public Accounts Com-
mittee, to see an ordnance factory, we were
shown a demonstration of it. As a matter of
fact, on that very day the gentleman in charge
of the ordnance factory to]d us that they were
taking a proving trial and after they had
proved successful, as w, hope it would be,
they would send it up to the Defence Ministry
for approval. Fortunately, it is true, and
production of that has gone up. May I ask the
Defence Minister what is tht rate of
production of that automatic rifle and what is
its proportion? He may not give the exact
number. I can understand such type of military
information may be secrets though foreigners
manage to get them, and Mr. Krishna Menon,
after he left the Cabinet, wrote books about
them. The people and Parliament ar, kept in
ignorance.

SHRI A. D. MANI: Which book is
that?

and on 'Our 5112
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AS HoN. MEMBER: Why do  you
provoke him?

Surt DAHYABHAI V. PATEL: "India and
the Chinese Invasion" by Mr. Krishna Menon.
He has written it after he left office. Anyway,
the point is, i there co-ordination between the
rate of recruitment to the Army that we are
trying to build up and t™ rate of the
production of automatic weapons? Is it
commensurate with the requirements in terms
of assurances that have been given to the
House in the past, both by the Prime Minister
and the Defence Minister? I would like to
hear from the Defence Minister whether there
is something like that.

A word about our intelligence. What does
the report say?

"The size of the Chinese force still
remaining on Indian soil is believed to be
less than 200. Official circles here hope the
intruders  will desist from further
provocations and withdraw peacefully."

This is from New Delhi, dated the 17th
September, 1962. What is the position? And
what was the size of the intruders? Is the
information of our intelligence correct? On
the 20th October Mr. Krishna Menon said at a
public meeting

SHRI M. N. GOVINDAN NAIR: Is it a
press report or a report by some
correspondent?

SHRI DAHYABHAI V. PATEL: Yes, it is
a press report by a responsible paper. It is not
denied or contradicted.

"Addressing a well-attended
meeting at the L.I.C. grounds, Mr. Menon
said, 'some posts had been lost to the
enemy in Ladakh. But they were of little
military significance.' He reiterated, 'To the
best of our ability we will defend our
land™.

(Time bell rings).

Sir, you will kindly allow me a little
indulgence.
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China and Pakistan, professing different
systems, were partners in the game of
plunder. They both have claimed parts of
Jammu and Kashmir. The Defence Minister
said that the Chinese as aggressors had to be
thrown out and for doing so the Government
did not count the strength. This is what the
departing Defence Minister said. The manner
in which statements are made by different
people in the Government is really confusing.
In Lucknow, in December, 1961, Mr. Krishna
Menon said that so long as he was the
Defence Minister he would not expose a
single soldier to unknown danger.

"Mr. Krishna Menon who was
addressing a largely attended public-
meeting pointed out that the country was
governed not by Mohammad Tughlak but
*by men who were sincere' and he took
realities of the situation into account."
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"... Those who asked India to fight
China to regain lost territory did not know
what they were talking about. If there was
a war everything would have to be flown
across, a match box to a tent."

I want to know what our intelligence, what
our Defence Ministry has been doing. From
this side of the House we have been asking
again and again that China has been building
roads in our territory. This fact has been con-
cealed from this House. After five long years,
after persistent questioning in this House, no
clear explanation has been given as to why
they were allowed to build these roads and
what we wer, doing. If China was building
roads, what were we doing? That is a serious
matter. And are we now catching up with
them? It is no use telling us that the terrain is
difficult. There are mountains. We cannot
build roads. Then how are you going to
defend the country there?

THE VICE-CHAIRMAN
BHARGAVA): That will do.

(SHRI M. P.

[RAJYA SABHA]
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SHRI DAHYABHAI V. PATEL: A few
minutes.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) There are several other
speakers, Mr. Patel. You must realise that
also.

SHrRI DAHYABHAI V. PATEL: 1 will
conclude in a few minutes.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : One more minute.

Suri DAHYABHAI V. PATEL: It is time
that the Government should realise that the
enemy  cannot be fought by the Gold
(Control) Order or the Compulsory  Deposit
Scheme. The enemy can be fought by building
up the morale of the people. And you did not
build it. You cannot build it up by
oppressive measures. You can build up the
morale of the people by inspiring confidence in
them. Gandhiji out of nothing built up a people
that could resist a mighty Empire, not by
coercive measures, but by voluntary co-
operation, with their help. 1 am sorry the
Government is not 4 P.M. doing that and for
that in any free country the Prime Minister
and the Defence Minister who retired would
have been impeached. Uufortunately things
are not done that way. We hope that some
day the people of this country will realise
what they are getting by blindly voting for the
Party that has been in power, that has done
nothing to improve the condtion of the
masses, talking of the socialist pattern but
only building up the party position again and

again. I hope the new Defence Minister
will see reason and a practical man
that h, is he will be a little more practical and

assert himself if he can. ButI am doubtful if
he can do that, because even while he was
making his statement on the enquiry I saw how
he was being interfered with and when the
Prime Minister got up, he whitewashed the
whole thing.
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SHRI MOHAN LAL SAKSENA: Mr. Vice-
Chairman, [ want to point out that the people
of this country are not to blam, for placing the
Congress Party in power. It is th, Opposition
which is to blame, because 45 per cent, of the
votes were given to the Congress Party and
the majority was given to the Opposition
candidates.

[20 SEP. 1963]

THE VICE CHAIRMAN (SHRI
BHARGAVA): Mr. Rama Reddy.

MP.

Surr N. SRI RAMA REDDY: Mr. Vice-
Chairman, I have heard very carefully the
speeches made in . this House on this crucial
question of our NEFA reserves and our
defence preparedness. Sir, my hon. friend, Mr.
Dahyabhai Patel, was saying just now what he
probably did not intend. He was condemning
his own countrymen for bringing the Congress
Party into power by blindly voting. He was
condemning his own countrymen thereby and
nothing more. I only wish he knew what he
was doing.

SHrRI DAHYABHAI V. PATEL: Sir, may I
say ...

SHRIN. SRI RAMA REDDY: Sir, I am not
yielding.

SHRI DAHYABHAI V. PATEL: If you
misquote or misinterpret me and if you put
wrong words into my mouth, I have got a
right to clarify the position.

Sir, I never said that the people of the
country, were doing this but the people of the
country were being misled into something that
they do not understand and therefore they are
going to pay for it.

SHRI AKBAR ALI KHAN: That itself is a
slur. Our people are ready to understand
things.

SHRI N. SRI RAMA REDDY: Our people
are wise enough that way. It is a common
canon that they can never be misled.
(Interruption,). Sir, Mr. Dahyabhai Patel was
saying that the enquiry should have  been
con-
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ducted among the jawans, the officers and
everybody else without any discrimination
whatsover and the report should have been
placed here. That would have been the worst
thing to do. As it has been made cleor by the
hon. Defence Minister in his statement, that
would have only benefited the enemy, if such
a Step had been taken.

I come next to m, friend, Mr. Gurupada
Swamy who said that the people who were
responsible for such a state of affairs were not
punished. Certainly that was not the intention.
At any rate, so far a; [ understand it, it was our
intention to enquire into the matter in order to
find out where our soft corners were, our
weaknesses were so that we could improve
our defence preparedness as best as possible
for all time to come. He also demanded the
original Report which, I am sure, is not, as is
well known by now, in the interests of the
country.

Now, I come to Mr. Kureel who said that
Tibet ought to have been considered as a
buffer State. What can be more fallacious than
this? Everybody knows that in the year 1947
our economy was so backward, with no roads
on the Himalayan border, with traditions
handed over by th. British Army, with all
kinds of weaknesses that were existing and
with no proper home-front development in the
country. Even after 12 years We have not
been able to build such roads. It is a
formidable task to create all those defence
equipments that were necessary. Under these
circumstances I do not know how Mr. Kureel
was asking us to create a buffer State of Tibet
in order to protect India. This is a most
theoretical, fallacious and probably—I do not
know if it is parliamentary—a stupid
argument that could be advanced.

Now, Sir, Mr. Mani and Mr. Vajpayee
were saying that this is a document of
incapacity. Certainly even our hon. Defence
Minister did not claim it asa document of
success.
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[Shri N. Sri Rama Reddy.] He was only
analysing the causes of our failure. I am sure
on thait account they cannot claim any
credit more than that claimed by the hon.
Minister.

The main point that was made by Mr.
Mani was that it was the failure of our
foreign policy and our defence policy. Of
course, it was a sorry state of affairs. By no
means can we gloat over such a state of
affairs on our northern borders. They were
saying that it was the failure of our foreign
and defence policies. I would like to
elaborate it a little. Sir, it is true that China
was preparing for the last 35 years. The
present military rulers of China had no other
business but to prepare themselves in order
to plunder. They had the traditions handed
over to them of guerilla warfare and all sorts
of treacherous warfare and hard and tough
battle inoculation was going on for the last
35 years. What was our state of affairs?
(Interruption) We were preparing ourselves.
As soon as we got freedom we knew what
we had to do. What could we do except
prepare ourselves on the home-front? We
had to strengthen our economy; we had to
increase our production. Even today, after
12 years, we do not have enough number of
engineers to be recruited to the Army after
such a terrific and hectic movement of
educating the people. Is the Opposition able
to produce technicians overnight?

de  Fnfam s ot
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SHRIN. SRI RAMA REDDY: First things
are to come first. Our industrial economy,
our agricultural economy, our home-front,
our educa-toin ought to beset right.
That

fl ] Hindi transliteration.
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was th, first thing to be done. Otherwise you
cannot fight any battle even for a single day.
Our Prime Minister has been saying that for
every soldier fighting on the battle-field so
many people have got to work on the home-
front. I am sure not less than 50 people have
got to work on the home-front in order to
make one man fight on the battle-field. In spite
of that, Sir, what did we do? The Prime
Minister has definitely stated that right from
th, year 1950 when the Chinese marched into
Tibet, in a big way w, were conscious and we
were making preparations. All this is pre-
paration. If we build irrigation projects, it is
preparation. If we set up steel projects, it is
preparation. If we build schools and. colleges,
it is preparation. So this preparation was going
on in a very big way. All the same, Sir, one
thing must be admitted that there was a certain
slant in our minds that China would not attack.

Certainly so. It was admitted. Why do you
quarrel about a fact which was admitted? It
was admitted by no less a person than the
Prime Minister himself. He said there was a
slant in our mind. It is stated in the document
itself.

AN HoN. MEMBER: Why did you allow
yourself that slant?

SHRI N. SRI RAMA REDDY: We had our
approach to problems. My hon. friend Shri
Lingam has already stated how our approach
is a peaceful approach to every problem. We
make our approach in a peaceful manner in
order to bring about the good of humanity as a
whole, not only that of India. We have taken
up in our foreign policy, the cause of the
backward people and backed it. We backed
the caus, of the people who were under
colonial rule and we have secured a victory
and we have made a, name for our country
unheard of before. Thig country never in its
history had earned such a famous name as it
did during the regime of
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the great Prim. Minister, Shri Jawaharlal
Nehru. There was a battle in Korea, a war in
Korea. Who was invited? Our Prime Minister
was invited. There was a battle in Suez. Who
was invited? Our Prime Minister was invited.
There was trouble in Congo. Who was invited'
It was the Prime Minister of India who was
invited. This is the glory of the policy of the
Prime Minister of this country. Coming nearer
home, even with regard to China, what is the
state of affairs? We suffered reverses in
NEFA, it is true. But we fought valiantly in
Ladakh where* only 120 men held back
10,000 Chinese soldiers near about Chushul.
Is that not in your memory? Don't you
recognise these valiant acts of our jawans?
With regard to NEFA we did suffer reverses.
But who stopped the Chinese from coming
on? Probably they would have occupied all
this area. Had it not been for our great Prime
Minister anything might have happened. Of
course, it is not easy for China to walk over to
Delhi, just as it is not easy for us to walk over
to Peking. That is why the Prime Minister has
said that great nations behave in a particular
way. He said that we must be prepared to
resist whatever might be the cost. And that is
the way we proceeded in this matter. Who
compelled China to stop and make that
unilateral declaration of cease-fire? How did
that come about? That was due to our own
essentially good stand, our noble stand, our
courageous stand. Who compelled them Did
the opposition parties stand on the Himalayas
and say to the Chinese: You declare a cease-
fire?

AN HoN. MEMBER: No, Congressmen did
it.

SHRI N. SRI RAMA REDDY: History will
record that on account of the valiant and good
policy of the Congress Party under its
illustrious leader, a unilateral cease-fire came
about. Not only did that unilateral ceasefire
come about, but they said they would
withdraw about 20 kilometres

[20 SEP. 1963]
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behind even the McMahon Line and also the
international line. So this is where Prime
Minister Nehru's policy, both in political
diplomacy and in defence matters, has paid us
dividends. Who compelled the Colombo
Powers? The Colombo Powers on their own
declared the Virtuous stand that the Prime
Minister had taken with regard to this conflict
and the whole world knows it. Now the
Chinese have withdrawn, and what is more, a
wonderful thing has happened. History has
been created in this country On this planet.
Could you ever imagine such a thing? Today,
as was pointed out by Shri Akbar Ali Khan
and others, China is isolated in the matter of
the Test Ban Treaty. Nearly 95 countries have
signed it against the bitter opposition of
China.

AN Hon. MEMBER: We have also signed
it.

SHRI N. SRI RAMA REDDY: Even this
kind of a treaty, who initiated it? It was our
Prime Minister who initated that idea of a test
ban treaty some 12 years back and he has
been asking for it all these years, in the
international forums, to bring about this Test
Ban Treaty.

Another most wonderful thing has
happened. Our non-alignment policy is
approved both by the West and by the East
and all the world over, except perhaps China.
China is the only country which does not.
China stands today isolated, utterly isolated,
demoralised and defaced. That is the position
that China occupies today, as against India
which is occupying a pre-eminent position of
honour and dignity in the world today. Let the
Opposition Members find out from history,
from the events that have taken place in this
country, if it is not a fact that China today is
despised by the West, that China today is dis-
owned by the East, that China today is
neglected by Africa and that China today is
suspected by all?

AN HoN. MEMBER: What about our own
neighbour?
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SHRI N. SRI RTMA REDDY: By mere
moral strength, China can be brought to its
knees and I am sure Prime Minister's policy
is good and it only the opposition also would
give it support, we will be able to strengthen
our country and we shall be able to take back
every inch of our country which has now
gone into Chinese hands. Thank you.

SHRI B. D. KHOBARAGADE:
(Maharashtra): Mr. Vice-Chairman, before I
deal with the Report itself, I want to
congratulate the hon. the Defence Minister,
Shri Yeshwant Rao Chavan, for taking the
Parliament and the public into confidence by
making this statement. Of course, J am not
quite satisfied with the disclosures made in the
statement, for I expected that there would be
some more revelations. But even then, this is a
welcome departure from the old practice of
keeping Parliament and the public in utter
darkness about our defence preparations.
There had been some criticism of it in some
papers which enjoy the patronage of the
erstwhile Defence Minister, Shri Krishna
Menon, but I hope Shri Yeshwantrao Chavan,
will not be influenced by such adverse
comments and that in future also, he will
continue this policy of taking Parliament and
the public into confidence. That is essential if
he wants to strengthen the defences of the
country. For that it is very necessary that we
should tell the people what We are doing
about our defences. Of course, it should be
done without jeopardising our security.

Now, coming to the Report, if we go
through it, we can come to only one
conclusion and it is this, that the Government
had miserably failed to defend our
motherland.

[THE DEPUTY CHAIRMAN in the Chair]

We find that in all respects we have been
lacking. There was no proper equipment.
There were no proper roads. Our Intelligence
Depart-

[RAJYA SABHA]
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ment or Service was extremely poor We had
not been prepared in the least to face the
Chinese aggression. And what is most
astounding to rind is that there were no battle
schools for training the troops and no battle in-
oculation. These steps are being taken only
just now. It is mentioned in the Report that our
forces and troops did not have orientation
tours vis-avis the particular terrains in which
the troops had to operate. Then what were we
doing during the past ten years or so? We had
anticipated that China would invade our
country some day or the other. We had that
fear lurking in our minds since long. Then
why did the Government not take the steps
earlier? I will not quote at length from the
statement because many hon. Members have
already quoted from that statement in this
House. One conclusion we all arrive at from
this statement is that we had not made
adequate preparations to defend our country
against the Chinese aggression.

Apart from that Madam, we have also been
misled about our defence preparations. We
were informed that whatever defeat we may
have suffered in Ladakh, we will not suffer
any defeat in NEFA, that we were strong in
NEFA. That is what we were informed by the
Prime Minister. He informed us that we have
built up thousands of miles of roads in NEFA
land. T will quote from the Prime Minister's
speech made in the Lok-Sabha, just before the
Chinese invasion. He mentioned this in the
Lok Sabha on 14th August, 1962:

"We had a special Border ¢ Roads
Development Committee formed which has
done very well and built thousands of miles
of roads in very difficult terrain."

This is what the Prime Minister stated in the
Lok Sabha but just now the Report reveals
that there were no roads at all. If there were no
roads in NEFA, why did the Prime Minister
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try to mislead the House by giving -this
information that thousands of miles of roads
had been constructed in that area? All this
clearly indicates that the Prime Minister did
not expect that the Chinese would invade our
country. I will again quote from the same
speech of the Prime Minister in which he had
said that it would be absurd to think that China
would invade us. On the 14th August, 1962,
this is what the Prime Minister said:

"It is quite absurd to talk about China
invading India and all that. China has
committed aggression. That is bad
enough. We should face it and tr, to get it
vacted. But imagining that, she is
swooping down the whole of India and
swallowing it has, I submit, nothing to do
with reality or possibility of any
situation."

This is what the Prime Minister said just two
months before China committed aggression
against our country. After going through the
statements, and if we recollect the events, we
find that the responsibility for this NEFA
debacle lies squarely on the shoulders of the
Prime Minister, the Government and the
former Defence Minister and high ranking
Generals. It was clearly mentioned by the
Prime Minister, not in Delhi but in Madras
on his way to Colombo, that he had directed
his Generals to expel the Chinese forces
from the Himalayan borders. ,If we did not
have the necessary equipment, if we did not
have sufficient forces, if there were no roads,
why should the Prime Minister have made
that statement without consulting the
Generals? It is clear that the Prime minister
had made that statement without consulting
the Generals. Therefore, this was not a
military decision but a political decision
which the hon. Prime Minister took. There-
fore, the whole responsibility for this debacle
lies on the shouldor, of the Prime Minister as
well as the former Defence Minister. In this
context of this NEFA debacle, Madam, I
must state that our Prime Minister has lost
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all the moral claims and rights to head this
Government and to govern this country.

Madam, this Report reveals that our
soldiers on the front fought hravely and
heroically. They struggled hard to defend our
motherland and what we were lacking in was
efficiency in the higher ranks. Our soldiers
were determined to fight and were determined
to lay down their lives— actually they did lay
down their lives—but our high-ranking
officials were not up to the ,mark and, there-
fore, it is as much the responsibility of the
Prime Minister and the former Defence
Minister as that of the Generals. Madam, it
has been mentioned in the statement that the
Defence Minister does not want to carry out a
witch-hut. I am surprised at this. The hon.
Minister of Defence had stated on the Ist of
April, 1963,

"If, in the course of the enquiry and as a
result of the report, certain allegations are
proved against any officers, certainly
Government will take action against them."

Let us see what was the stand of the Prime
Minister. He said, on the 9th November, 1962
in the Rajya Sabha:

"So, I hope there will be an enquiry so as
to find out what mistakes or errors were
committed and who was responsible for
them."

The Prime Minister had assured this House in
November last that the object of the enquiry
would be to fix the responsibility on those
officers who were responsible for this
debacle. Madam, I consider it more important
that we must try to fix the responsibility on
those irresponsible Generals because, even
after the NEFA debacle not only did the
Prime Minister try to exornerate General
Kaul, but he also gave him a clean certificate.
I will again quote our Prime Minister:

"On 2nd October, we called back the
Chief of the General Staff, General Kaul,
who was on leave then. I want to mention
his name
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specially because, quite! extraordinarily,
unjust things have been said about him ... I
doubt, knowing a good many of our
officers and others—many of them are
good—in sheer courage and initiative and
hard work, if we can find anybody to beat
him."

The Prime Minister says that General Kaul
was not only good but there was nobody who
could beat him in initiative, sheer courage and
hard work. This is the certificate given by the
hon. Prime Minister to this General who had
brought utter shame and disgrace to this
country and, therefore, it is more important,
Madam, that we should institute an enquiry
and try to fix responsibility on the Generals
who were responsible for this debacle. It is
not a question of witch-hunting. 1 hope the
hon. Defence Minister will take these
suggestions into consideration.

Now, coming to this question of
preparedness, I have to rfake an observation or
two. We are making preparations but in my
opinion these preparations are not sufficient
enough. Apart from that, I want to know from
the hon. Defence Minister, the object and aim
of our defence preparations. What do we want
to do? Is it that we will not allow the “hinese
to commit further aggression or is it the aim
and object of our Defence policy to expel all
the Chinese forces from the Indian territory?
What is the aim and object of the policy of our
military preparedness? What do we want?
Unfortunately, in this statement, Madam, there
is no mention about it and it seems that we are
not taking any steps to get the aggression
vacated. I will quote from the statement itself:

"In the current climate of hostility and
tension however, we have, while keeping in
view our main objective of settling, when
there is an appropriate climate for peaceful
talks and discussions, our differences
peacefully, to take necessary
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measures for defence of our territorial
integrity against any aggressive threat the
more so, because of our experience last
year of a sudden and unprovoked massive
aggression by our northern neighbour."

This statement only makes specific mention of
our aim of not allowing China to make further
aggression. At the same time it says that if
there is a proper atmosphere, we will try to
solve this problem of border dispute and
aggression peacefully. It means that we are not
taking any steps so as to compel the Chinese
to vacate the aggression. Therefore, my sug-
gestion is that we must make preparations—
we must be militarily prepared—and take
effective steps so that we can defend our
country not only from further Chinese
aggression but, whenever it is possible, we can
expel the Chinese aggressor from our
motherland. Of course, it is a very difficult
task—I realise that—and it is not possible for
us to build up our military forces within five
months, six months or one year. It does not
matter; it may take one year, it may take two
years. But that should be our aim. If we have
to build up our military force, if we have to
build up our armed strength, the objective
should be that today or tomorrow, after one
year or after two years we will drive away the
Chinese aggressors from our motherland.
Therefore, we should keep in view these two
suggestions that the responsibility must be
fixed on the persons who were responsible for
this debacle and secondly that we should not
re2nain satisfied with merely checking further
Chinese aggression but we must fully prepare
ourselves to take all necessary steps whenever
we can to recover our lost territory from
China.

Thank you.

SHRI Y. B. CHAVAN: Madam Deputy
Chairiman, I am indeed grateful to this hon.
House for debating for the whole day both the
statements [ had the honour to present to this
hon.



5127 Statements on the

NEFA Enquiry

[20 SEP.

House. When I say, 'l had the honour to
present' I do not mean that I was ever proud
to present the statement about the NEFA
enquiry because it was certainly a
disquietening document, a document which
conveyed a sort of self-criticism which was
essential not only in the interests of the
Army itself but which was necessary in the
interests of the nation as a whole, and I was
looking forward to this debate to have an
objective assessment or evaluation of that
document. I know that the criticism that was
made, though on many points it was off the
mark, was actuated by the concern for the
defence of the country, and therefore I am
grateful for whatever criticism was made
about it. I said that this document was a sort
of self-criticism and this self-criticism was
necessary in one sense or the other.

As we all know, though our Indian Army is
considered traditionally to be functioning
for a couple of centuries, the Army of the
Republic of India has been functioning only
for the last sixteen or seventeen years.

Formerly it was functioning as a part of a
bigger military machine under a
different military leadership for other

political objectives. And as in any other
field, in the field of military operations
also it is not the theoretical knowledge that is
of any use but really speaking ultimately
it is the experience which is a great
teacher. Looking to the  experience of
our Army from  this point of view the
experience of our Army was certainly very
limited in the last  sixteen or seventeen
years. Whatever little military
operations we had was in the Hyderabad
area which was in the nature of police
action—] am  not underestimating the
value of those operations—and similarly in
Goa while there was some  bigger operation
in Kashmir. And  that was certainly
quite a valuable experience but as a matter
of fact what happened in the last year in
NEFA, Ladakh and in the eastern part of
NEFA near Walong was certainly a major
experience for

1963 ]

and on 'Our 5128

Defence Preparedness’

our Army and it was necessary to evaluate
properly what we learnt in that experience for
the benefit of the Army in the future.

I was expecting some sort of a criticism
from the defence point of view. Of course,
certain political considerations do get
connected with defence preparedness and
defence considerations, I do agree, but [ was
rather disappointed, I must say, that most of
the criticism here was aimed at with certain
political objectives in mind. My friend, Mr.
Dahyabhai Patel, made a remark that while I
was making the statement I was interrupting
the Prime Minister who later on made a
statement whitewashing what I said. I think
there is nothing farther from the truth than
that. 1 can tell this hon. House that my
statement on the NEFA enquiry had been
prepared with the approval and full consent of
the Prime Minister.

SHRI DAHYABHAI V. PATEL: Read the
speech yourself.

SHRI Y. B. CHAVAN: And there was no
question of the Prime Minister whitewashing
what was said by me because what I had said
was on behalf of the Government and with his
previous consent. So this type of approach is
rather a wrong one. I just wanted to mention
this first.

What 1 expected was an objective
assessment of whatever we have placed before
this hon. House. When I said that there is no
need for having any witch-hunt, when I used
that word 'witch-hunt' I had this in mind.
Because once you try to fix responsibility on
A, B, C, D or whoever they are, the nature of
the enquiry will get changed and an objective
enquiry becomes impossible. Calling names
does not help self-criticism and really
speaking whatever information we had been
able to collect in that statement we would
never have been able to collect if we had
started with the idea of fixing responsibility on
persons. Human nature being what it is, one
must understand what the re-
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suit would have been. But what is more
important? As to who is responsible, I am not
going into that matter but what is more
necessary, what is more essential for this
country is to find out what the mistakes were,
what the deficiencies were and what the
lessons are which the country could learn
because we ar. not at the end of the trouble,
vve are in the midst of the trouble. We are in
the process of defending our country. Our
trouble with our neighbour is not yet over. We
have to prepare ourselves and prepare for a
long time. Perhaps this defence preparedness
and the consciousness of defence preparedness
for this country has come to stay and stay
permanently, if I may say so. If that is to be
done, then certainly we have to look at this
whole problem in an objective manner.
Therefore whether 'A' General was wrong or
whether 'B' General was wrong or whether 'A'
politician was wrong is not the problem. As I
said, there was something militarily wrong
and that has to be corrected. And I can tell
with all seriousness with my hand on my
heart—if that phrase would satisfy my hon.
friend, Mr. Patel—that I have tried to share
with this hon. House and the country as much
about it as I can consistent with public
interest. That I can say without any fear of
contradiction.

SHrt DAHYABHAI V. PATEL: We have
not questioned that.

SHRI Y. B. CHAVAN: I know. Really
speaking what we have to do and what
matters is how we look at the NEFA Enquiry
Report. Unfortunately I have got a feeling and
I can say that from my own personal ex-
perience. I am not criticising anybody. Before
coming here I was the Chief Minister of a big
State and even though I came to take up the
responsibility here I found I knew very little
about the problems of defence of the country
because there is very meagre background
about the defence problems of the country
among the
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public. They have some romantic ideas about
the defence of the country or there is some
wishful thinking about it. Now, we have said
that we did not have any slant of China
launching an offensive against us and that
really speaking is the main reason for this. But
what is wrong with it? Do hon. Members
suggest that immediately after independence
our country ought to have started taking up
military postures against all the neighbours
around India? Is that the idea? Mahatma
Gandhi, I think, even before winning
independence or even before starting the
struggle for independence, before he became
the General of India, had made one very
important statement in the All India Congress
Committee that India's foreign policy should
be evolved on the basis of friendship with our
neighbours. That was the right approach. I do
not think basically that approach was wrong.
And the foreign policy based on that approach

was certainly correct. In this particular
instance one neighbour proved to be
treacherous.

I have tried to think out what the reasons
for our reverses are despite our own mistakes
and despite our own deficiencies whatever
they were and according to me there were
three reasons for this. One was the natural
advantage of China. They have got
overwhelming superiority in number because
for the last thirty years they have done
nothing else but to build up their army. Their
whole revolutionary concept is based on
military preparedness. Their civil war was
carried on with the idea of military
preparedness. That was one reason. Secondly,
they have got the natural advantage of terrain
from which to operate against India. Thirdly,
every aggressor, particularly an aggressor who
is a military dictator, has initiative which a
democratic country has not. We have seen it
at least in the last two World Wars. Even
before that we have seen it in the case  of
many countries that
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democracies will always have a disadvantage.
We saw the mighty empire in the eastern part
of Asia, the British Empire, what types of
reverses they had to face. Even in the case of
another military Power, Russia, in the Second
World War, we found what initial reverses
they had to face. So. these are the three main
reasons.
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We have to find out how we can remedy
these matters. I must say 1 do not want to give
any wrong ideas to this hon. House about the
state of our military preparedness. I shall try
to be rather more realistic about it. Somebody
asked me just now whether our production is
commensurate with our requirements. Let me
tell you very frankly that it is not. If you
expect merely the Minister to have the
production required for war consumption,
ready within a few months, it is not possible.
Your defence preparedness cannot be sepa-
rated from your economic base, from your
economic capacity, your economic
capabilities, your technological capabilities,
your scientific development and other
connected matters. You cannot isolate those
things and just say: Get yourself prepared.
You were given nine months, ten months, one
year, two years. Do all these things. We have
to prepare for all these continuously. What we
have done is we have certainly tried to look at
us critically. From this experience of the
Army, from the sudden experience, from the
sad experience that they went through, we
want to learn lessons. This enquiry was made
for that. That is why I said military appraisal.
,Tt was not for something else. It was a
military appraisal. That is much more
essential. If you sit in judgment and say, 'A' is
bad, hang him, your work is not going to be
over. We have to see how we prepare our own
defence forces. We have to see that they not
only do not repeat the old mistakes they had
done before but they will also have to meet
the problems of
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defence better and maintain the integrity of
this country. That is more essential.

As we have said, those who control the
Himalayas will control the plains of India. We
have to defend our country in the Himalayan
ranges and for that we will have to prepare
and prepare for a long time to come. This is
my general approach to looking at this whole
enquiry. I would request every Member, first
cf all, to look at it from this point of view. It
is not enough. I would like to make two or
three corrections in the statement or the
impressions that it has created. One
impression I want to correct is this. I find
while 1 have been making a reference
particularly to the jawans, I was generally
saying that their performance was fair.
Having studied the Report again I think that
their performance was rather very good.
Then, again, I must say one thing. Even about
the higher Generals I have said whatever I
have iaid. But there I must make an exception
and I must make one point very clear that
these remarks do not apply to the higher
Command in the western sector in Ladakh,
where really speaking they did a very good
job. Otherwise, it would have been unfair to
these Generals, who functioned very fairly
there. I must make that clarification before I
proceed. Thirdly, I must say about military
intelligence. I have very clearly stated what I
wanted to say about it. There I must make one
clarification which clarification the Prime
Minister mad,, in the other House. It is not the
responsibility of military intelligence to get
intelligence outside the borders of this
country. That responsibility is somebody
else's. I must make this point clear.

Then, I must refer to specific points made
by som, of the hon. Members. I would like to
make a mention of the point made by my hon.
friend, Shri Mani, with which he started the
discussion. He made a reference to the
propaganda of Chinese radio about
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discrimination between the officers and the
jawans. | am afraid Mr. Mani appears to be
the first victim of the efforts at indoctrination
by Chinese propaganda. I hope he is not. I
find it was exactly the line of approach that
the Chinese took about indoctrinating our
prisoners of war. Please do not have that idea,
as if all their officers and all their jawans are
treated equally. They partially try to put up a
drama like that and they created some sort of
feelings in some of our people. But certainly
we do not deserve that sort of criticism.
Certainly we do inherit some of the traditions
of the British Army. I may tell you that the
present Generalship, the present leadership at
Army Headquarters is very much aware of
this problem. They have issued instructions to
all the officers to create a new pattern of
relationship between the officers and others in
the Army which will be consistent with
democratic traditions. I entirely agree with the
proposition that it is very essential. We need
not learn this lesson from Chinese
propaganda. This is something which is within
us. These new traditions have to be laid down
by our own people and it is being done. Series
of instructions have been sent saying how this
should happen.

5133

We know in the field particularly it is this
quality of leadership that matters most. What
is the quality of leadership? What is the test of
leadership? The test of leadership is that it
must command loyalty in a crisis. When there
is no crisis it is very easy to give loyalty, but it
is in a crisis, really speaking, that loyalty Is
tested. And that quality which commands
loyalty in a crisis i called leadership. May I
tell you that this quality of leadership is not a
one-way traffic? It is a two-way traffic. As the
leader expects loyalty from his followers, the
followers also must have loyalty from their
leaders. When they are under fire, the gun or
the bullet does not make any distinction
between a leader and his follower. ~ Whether
he
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everybody equally. It is that feeling of
fellowship, camaraderie, which really
speaking creates the fighting quality which is
essential for any army. From this point of
view, from this attitude, instructions have
been issued. These things are not done
overnight. Sometimes old habits die hard, as
they say. Particularly with the present Chief
of Army Staff I have had many discussions on
this point and I think he is very particular to
see that this new attitude is taken as regards
the relationship between the Army officers
and the jawans.

The other point that was made by Mr. Mani
is about the slant. He said some of our old
Generals were in Korea. There was really
speaking some idea about what China wanted
to do, Chinese tactics, etc. Certainly
theoretical knowledge with the leaders has
been there. When I used the words "not having
the slant of China taking an offensive against
India', it had certainly political significance.
If Mr. Mani would read that sentence again in
tho sense in which I have used it, possibly he
will not put me that question that "General
Thimayya was in Korea; how is it that you
have not got any idea of what was happening
there?".

SHRI A. D. MANI: If the Defence Minister
would yield for a moment, what I said about
Korea came in as a sort of side argument.
What I said was that Government knew that
China was moving. Government gave the
assurance that they would protect NEFA, but
they did not carry out the assurance.

SHRI Y. B. CHAVAN: Really speaking,
what started happening from 1959 was some
sort of border trouble. Let us try to understand
what the assess-mert of the Government then
was. Even Hfhen the trouble started, even
when the Chinese army entered Indian
trritory, what was Government supposed to
do? Some people have asked why the Prime
Minister said "throw them out". Would they
have
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expected the Prime Minister to send them a
welcome song and bouquets? Really
speaking, it was certainly a political
guidance that the invading army must be
thrown out. What else should be there, how
to do it and when to do it, was certainly a
military proposition, and I must say with all
the responsibility that I command that there
was no political interference so far as that
part is concerned. Suppose tomorrow the
armies of the enemy start coming in, what
would you expect the Defence Minister to
do? Political guidance will have to be given.
The civil authorities must guide the army
because the army is the instrument of the
civil power. When the enemy was entering
our country, nothing else could have been
done. So the Prime Minister was very much
right in saying' that it should be thrown out.
But to throw it out, what preparation should
be dc ie for that, when it is to be done, these
were certainly left to the military officers and
military leadership. We were very clear
about it and I have no doubt in my mind that
there was anything hanky-panky about this
matter.

SHM M. N. GOVINDAN NAIR: Just one
question.

SHRI Y. B. CHAVAN: I am trying to
answer all your questions. So, this is the
main approach from which we will have to
look at it. When suddenly an enemy who had
prepared for an offensive started entering,
certainly we found that it was rather difficult
to induct a large number of people there.
Whatever number we tried to induct, we
found that thev were not acclimatised.
Certainly the weapons could not be sent to
the right place in the right time. That was th,
problem. These are some of the defects and
deficiencies and lessons that we have learnt.
I think we have not merely learnt them well
but w, will have to correct them in the future.

I must now come to the speech
hon. friend, Mr. Vajpayee. T can

of my
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say that whatever useful suggestions all the
hon. Members have made, I have taken note
of them and I will try to make use of them.
But on some of the points they have made I
must give some explanations. About the
military intelligence, I do not think the
House would expect me to give in detail what
we are doing and what we are not doing. It
would be absolutely wrong of me to go into
those things. But he made mention of some
of the instances. He made mention of one
instance that we are using some Chinese
people to teach  us Chinese. What is wrong
in it? May I tell the hon. Member that he
forgets  that there are two Chinas, and we
certainly want to make use of the other China.
(Interruption).  Please listen to me. It is a
mistake to think that those people are a
part of the Directorate of Militarv
Intelligence.  We are merely  making
use of them  as instructors in the
Chinese  language. What else one can do?
Certainly we have to send our people for
training to other places in other
countries. Certainly we have to do that. Well,
T would like to assure the hon. Members that
we are not depending merely on Chinese
teachers. We have got other teachers also in
the Chinese language. But there is nothing
wrong in these things. Merely because
there is a Chinese teacher we should
not get fn'shtened. When we get the Chinese
teachers, we are very much certain that thev
are not going to make wrong u=e of their stay
in India, andit 1is quite safe to make use of
them.

Then he made reference to an incident of
two officers pettine involved in an accident
with a Swedish woman. T am sorrv that
there was such an incident, but I do not
know whether that ladv had returned from
Sweden But T can tell him that Wp have
already held a court of enquiry about +hat.
how the officers came into contact with that
ladv, qnd so on. T dn not know 'whether she
had returned from Peking. Oniv because she
had returned from Peking «ha is a bad
woman—T cannot say that.
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He also mentioned one or two other things.
I would invite my hon. friend, Mr. Vajpayee,
that if he gets some very serious jnformation
which is useful for the military intelligence of
this country, instead of making a mention of
it in the House like this, he is always
welcome to my residence or to my office
where I can very confidentially listen to him
and make use of the very valuable
information that he will give me.

AN HoN. MEMBER: Will he accept that
sporting offer?

SHRIY. B. CHAVAN: I am sure he will do
that because he is a sport. He has come to me
before also with some grievances and I have
tried to look into them.

Then I must say, I was not here but | am
told, that some hon. Member made a
reference that 50 Der cent of the army
personnel are. pro-communist. | must say it is
a defamation of our army, defamation of our
country. Somebody said this, at least [ am
told that somebody made this statement. If
that statement is made, I am sure this hon.
House will dissociate itself from that statem
nt. Our Army is an absolutely patriotic army,
nationalist army, and an army which has
made a splendid sacrifice for the defence of
our country for which we are all proud, for
which we shall continue to be proud. Our
young men sacrificed their lives and the large
number of young men are offering themselves
for an army career—this is something very
noble, and not only noble but this is a very
heartening thing. Really speak-in™, it is this
gesture of this new gene-rn*inn that is reallv
giving us the real thing that wp need for
ourselves So let us not have this wrong notion
about thir;.

Then somebody said something in regard to
promotions. I can assure the hon. House that
the promotions are absolutely made on merits,

[RAJYA SABHA]
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SHRI A. D. MANI: Now, in your time.
Not before.

SHR1 Y. B. CHAVAN; It will be unfair for
me to say that it was not so before. I can
certainly say it is now. (Interruption) T must
certainly jpeak for myself, but at the same
time I am speaking not only for myself as an
individual, I am speaking for Government. I
can assure this hon. House that the promotions
are not based on any social connections or
their looks, as somebody said. The promotions
are really speaking based on the assessment of
their fighting qualities and their qualities of
leadership. Of course, I know that this is being
done on the assessment of their past per-
formances, but the Chief of the Army Staff
has assured me that he is going to test the
fighting qualities of the new promotees and
other officers in the course of the different
types of exercises that we are going to hold, to
test their fighting qualities, because what is
really needed is the fighting quality of the
officer and not merely his look or smartness
or his turnout. That matter is, really speaking,
before the Army Headquarters and is certainly
before the Government. I do not want this
House to have that impression about
promotions, because if that sort of thing is
done, that would be another bad lesson that
we have to learn again some time. We are
very much aware of this particular position. I
can assure this hon. House that for promotions
particularly in the higher ranks—because, as I
said, the deficiencies about the qualities of
leader-shio in the higher ranks have become
mor, apparent, and therefore we have to be
more cautious when the officers are promoted
to higher ranks—their fiehting qualities and
their other qualities are tested properly before
they are given the right to promotion.

5P.M.
Well, Madam, these are som, of the more

important points that some of the hon.
Members made. [ can only say



5139 Statements on the

NEFA Enquiry

[20 SEP

to them that the problem of India's defence is
a continuous problem, for which a continuous
effort will be necessary, for which, as some
Member very rightly said, our scientific
effort, technological development and eco-
nomic development also are material factors.
You cannot create morale by giving them
lectures about patriotism, about fighting in
war, and they do not get prepared for it. I
must give one good point. The hon. Shri Mani
said objectively; he said that he gave credit to
my predecessor about his emphasis on the
approach to local defence production. I think
that was very much correct because it is the
capacity and capability of a country to
produce its own material that are, really
speaking, going to help us ultimately. As I
have mentioned in my statement on the de-
fence preparedness, we really wanted to make
preparations by starting some six new
factories. But, you know, how helpless we
were.

Then again, somebody made a men

tion,—I think it was Shri Mani—about
the surrender of the financial allot
ments, etc. But this is not something
new that happens. I think in a gov
ernment administration this is a nor
mal feature. Surrenders are there. I
must say as a precaution for myself
that this time you have given me
hundreds of crores. 1 cannot guaran

tee that I would not make any surren

der because that would be a wrong
thing to do. I can certainly say—I
have made some study of these

surrender was  less
before, that is five

things—that  this
than what was

years before, Dbecause surrenders are
in every department. It is not only
in the Defence Ministry. Surrenders

are to be there but the Defence----------------

SHRIN. SRI RAMA REDDY: The Defence
expenditure from 1950 till last year has gone
up from Rs. 186 crores to Rs. 522 crores.

SHRI' Y. B. CHAVAN: You have answered
that question. That is why I do not mention
that. I would only assure this hon. House that
I am not
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trying to reply to the debate in the spirit of
giving replies or in a spirit of explaining away
things. I am only trying to say that this
country needs an attitude of objectivity to
have a self-appraisal or self-criticism so that
not only does the Army get prepared for any
adverse circumstances that may com, but we
prepare our whole nation and face them
bravely.

SHRI SANTOSH KUMAR BASU: The
Defence Minister is the Leader of this House.
I am sure I am expressing the sense of the
whole House when I say that we are grateful
to him for his great speech.

SHRI GOPIKRISHNA VAJAIVAR-GIYA
(Madhya Pradesh): The Report mentions that
we are not self-sufficient in our own
production and that much has to be imported.
Have we imported already in considerable
number what we require looking to the condi-
tion in Lathi Tilla and all these places?

SHRI Y. B. CHAVAN: .1 think I have
answered that question in my speech. Our
requirements, as | said, are not enough—
whatever we are importing. If we are
depending on imports, then we are not self-
sufficient and we are not going to be strong
enough.

SHRI M. N. GOVINDAN NAIR: Was there
anything wrong in the conception of strategy
for the defence of NEFA because Ministers
off and on said that as far as NEFA Was con-
cerned, w, were well prepared. So, I want to
know whether in the conception of our
strategy for the defence of this area, there was
anything wrong.

SHRI'Y. B. CHAVAN: I would request you
to read my statement again. You will find the
answer in it.

SHRI A. D. MANI: Madam, I would just
take one minute to reply if it is called a reply.
I am very grateful to all the Members who
took part in this debate and I must say that
though the points of view were sharp and the
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differences wide, there was no bitterness or
rancour in this debate. It is a matter of
gratification that we on this side of the House,
though we may differ from the Government
on matters of foreign policy, have not
attributed motives, and we have tried to find
out a solution to this problem. The Defence
Minister called this a self-appraisal. If I may
say so, as a result of all that has happened in
the past at the time of his predecessor, it is an
agonising self-appraisal through which he has
undergone, and I do hope that the Army,
under his leader-
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ship, will grow in strength and will do credit
to the country.

I thank the Defence Minister for his
extremely conciliatory speech in reply to the
debate.

THE DEPUTY CHAIRMAN: The House
stands adjourned till 11.00 A.M. tomorrow.

The House then adjourned at six
minutes past five of the clock till
eleven of the clock on Saturday, the
21st September 1963.



